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tance by the Central Government to the Kosi
Project has not yet been decided.

Commission on

PAPERS LAID ON THE TABLE

REPORT OF THE TARIFF COMMISSION ON
THE CONTINUANCE OF PROTECTION TO
THE MACHINE SCREW INDUSTRY AND
PAPERS CONNECTED THEREWITH.

12 PM.

THE MINISTER For INDUSTRIES (SHRI
N. KANUNGO) : Sir, I beg to lay on the Table
a copy of each of the following papers under
sub-section (2) of section 16 of the Tariff
Commission Act, 1951: —

(1) Report of the Tariff Commission on
the continuance of protection to the
Machine Screw Industry.

(ii) Government Resolution No. 18 (D-
T.B./55, dated the 2Srd August,
1955.

(iii) Government Notification No. 18
(D-T.B./55, dated the 23rd August,
1955.

(iv) Statement under the proviso to sub-
section (2) of section 16 of the
Tariff Commission Act, 1951,
explaining the reasons why a copy
each of the documents referred to at
(i) to (iii) above could not be laid
within the period mentioned in that
sub-section. [Placed in the Library.
See No. S-290/55 for (i) to
(iv).]

STATEMENT BY THE PRIME MINISTER ON
KASHMIR PRINCESS CRASH

THE  DEPUTY MINISTER FOR
EXTERNAL AFFAIRS (SHRI ANIL K.
CHANDA): Sir, I beg to lay on the Table a
Statement by the Prime Minister on Kashmir
Princess Crash. LPlaced in the Library. See
No. S-295/55.]

RESOLUTION RE COMMISSION ON
PRIMARY  EDUCATION—continued

MR. CHAIRMAN: Yes, Mr. D. Nara-yan.
You have taken ten minutes

[ RAJYA SABHA ]
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already. You have now five minutes more.
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HrAET &

MR. CHAIRMAN: That will do. Dr.
Raghubir Sinh.

Dr. RAGHUBIR SINH (Madhya Bharat)':
Mr. Chairman, in 1944, when the tide of
invasion through the planes that were air-
bombing England was retarding, England
thought of reconstruction and postwar
education, and a White paper was then
presented to the Parliament, which actually
began as follows: —

"Upon the education of people of this
country the fate of the country depends."

And this warning was given to the nation
when England was since more than half a
decade spending a sum equivalent to Rs. 33/2
per head. Now, Sir, even today, we are spend-
ing not more than Rs. S/4 per head. In India,
the population is predominantly rural—82.7
per cent

[MR. DEPUTY CHAIRMAN in the Chair.]

Literacy is again 16- 6 per cent. Among
females, it is just 7.9 per cent which goes
down to 60 per cent among the rural areas.
The number of children of school-going age
receiving primary education, Sir, is not more
than 41 -9 per cent. And then, Sir, the number
of girls receiving education is only 24\0 per
rent. The First Five Year Plan has failed to
make much headway. It was expected to
increase the number of such children to 60 per
cent. But it is not likely to touch even the
figure of 50 per cent. Sir, we are in the throes
of the preparation of a new Plan, and more
than half of the period allowed under article
45 has elapsed. The time has now come when
the situation needs to be carefully and
thoroughly reviewed. It is for this reason, Sir,
that 1 strongly support the Resolution that is
before the House.

fRAJYA SABHA ]
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Sir, the first and foremost question that
needs to be decided by the Commission is
about the system to be followed in respect of
primary education. I am sure my eminent
friend there will say that the question has been
settled, and a definite lead has already been
given by the Avadi Congress Resolution on
the basic education. I do not dispute that. In
my opinion. Sir, today as many as three
different systems of basic education are
prevalent. There is, first of all the Nai Talim
System which was enunciated by Zakir Saheb.
Then the other system is the one that was
initiated by Sir John Sargent in the Sargent
Report. Thirdly, the most prevalent one is
what I would call the current type which
varies from place to place depending on the
fads and fancies of the interpreters of the
system. I know the Central Advisory Board of
Education in March 1952 gave a lead by
defining what the basic system is. But I am
afraid that has not solved the problem, for no
one else than Shri B. G. Kher, who was one of
the architects of the Basic Education System,
has had to say t"is in his last address to the
Primary Teachers' Conference. He says:

"One of the things about our education
which has struck me is that there is no clear
national policy and no definite objective,
no uniformity of any kind in regard to 'the
free and compulsory education for all
children until they complete the age of 14
years' which is to be provided for according
to Article 45 of our Constitution. Each
State has its own policy or lack of it, and
the nation drifts along according to the
views of the person in charge for the time
being."

Sir, lately, we find that a new interpretation
of the whole system Is being made and this I
would call the "Saiyidain interpretation".

AN. HoN. MEMBER'": What i« "Saiyidain
interpretation"?



1763 Commission on
SHRI B. K. P. SINHA: Saiyidain originated
it.

DRrR. RAGHUBIR SINH: No, no. It was
Zakir Saheb, not Mr. Saiyi-dain.

Sir, I find all this confusion
is mainly due to three reasons.
Firstly, the entire system 1is yet in

its primitive stage or still in the
making. I would say it is very
necessary now that the details should
be settled, remaining principles still
in outline or theory be worked out
and all the essentials should be duly
explained. The Basic Education
System Assessment Committee

which has been recently set up by the
Government has got its scope very much
restricted. It has been asked to go about and
see as to how the educational system has
developed. But, it is not likely to find out or to
suggest as to what should be done to bring
about uniformity in the system.

Then the other thing is that there is an
absolute lack of trained teachers and it is that
thing because of which the whole scheme is
unable to make any progress. The fact is that,
while I admit that the basic system may be the
best, what is definitely as the best is often the
worst of all. In inefficient hands it definitely
deteriorates into something worse than what
we have always complained of about the very
much condemned present primary system. I
am not saying all this just from imagination. |
have seen facts. I know of schools that have
deteriorated under these  incompetent,
incapable teachers and that is why I press the
demand that something should be quickly
done for this system.

Supply of good trained teachers is a matter
of time and cannot possibly be made good in
all haste. Now, Sir, the Deputy Minister told
us here in this very House the other day, in
answer to a question, that even after the next
Five Year Plan has been completed and it has
been fully worked out, no more than one-
fourth

L2 SEP.1955]
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of the existing schools will be turned into
basic schools and the .lumbei of students in
the primary school* would not rise more than
50 per cent or 60 per cent at the most. Now.
the question is: Are we going to think of
everything or nothing? Is it the idea of the
Education Ministry that either they will have
the basic system only or they will allow the
present system to go on? Obviously enough
we have got to let the present system also
continue, [ believe, as somebody too said: we
want more and more schools in rural areas. I
daily see more and more schools being opened
more often than not under the scheme of
finding employment for the educated
unemployed. Now, these new schools are
coming into existence and a satisfactory
system is wanted for all these new schools. If
we are not going to improve the present
system, I think much of the money that we are
going to spend on it is going to be nothing
more than a waste. Therefore, the most
essential thing J would say is that the present
systerr should be improved and a way oul
should be found by which, even il we are not
able to convert all th( schools that are going on
now intc basic system schools, we can
improve the existing system so that it will be
possible to give some education to the
students.

Primary Education

Finally, there are a few other questions also
that will have to be taken up by this
Commission. No. 1 is the question as to
whether these primary schools should
continue to remain in the hands of the local
bodies. I may remind the House that a
Committee was appointed by the Education
Ministry in 1951 or 1952, by whom this
question was discussed in detail. It was
presided over by Shri B. G. Kher. It presented
a report with a dissenting note. I do not know
what Shri B. G. Kher thinks on the question,
because the dissenting note says that Shri
Kher's view was very much different from that
of the majority, for Mr. Kher was unable to be
present in the last few days. But, Sir, I have
got with me here a note under "Current
Topics"
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[Dr. Raghubir Sinh.] from "The Times of
India"  dated 31-5-55  which  says:
"Unbelievable thought it may sound, the
period of the First Five Year Plan is likely to
end in U.P. with fewer primary schools than
there were when the Plan went into operation
in 1951." Then again it says: "In 1956, there
will be nearly a thousand primary schools
fewer than in 1951." Finally it is said: "The
experience of U.P. once again emphasises the
need for State Governments to take over the
primary schools themselves for direct
management."

Commission on

Now, I do not say that it is correct. But
what I point out is that it is a very live
question and must be examined in detail and
satisfactorily solved.

Then, again, there is one other question—a
really major and very important one—the
question of the wages of these primary
teachers. As the House knows very well, there
huvo been good many cases of these primary
teachers going on strike and the Education
Ministry had to intervene when there was a
strike in the Punjab. There have been strikes at
some other places also. Therefore, 'his matter
has got to be set right, for, as far as I can say,
the primary teacher is above all an integral
factor of what may be called the National
Educational Service and he cannot be
completely ignored, especially when the
Central Advisory Board of Education has laid
down a minimum salary for the primary
teacher. 1 think the Central Education
Ministry cannot just let it go after that.

Now, I only want to say one thing and that
is this: I am sure my friend there would be
thinking in his mind that he can just brush
aside what I have »aid by saying that this is
not a State subject and he has got nothing to
do with it.

SHrR1 B. K. P. SINHA (Bihar): Do not
anticipate.

[ RAJYA SABHA ]
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SHRI RAGHUBIR SINH: Well, Sir. you
are a lawyer, he is a lawyer and he too must
be well aware that lawyers must anticipate.

Now, Sir, the question is................

SHri  KANHAIYALAL D. VAIDYA
(Madhya Bharat): We are law makers.

Dr. RAGHUBIR SINH: Yes, we also see
what law-breakers will think of.

My submission to the Education Ministry is
that this matter of education is vital and I do
not say that the Central Ministry should
control it, but it is veTy necessary that it
should duly supervise. When 1 ask for this, 1
say that it is not unconstitutional, because we
give grants-in-aid and they can be used for
establishing supervisory authority. In that
respect 1 think everybody knows that
federalism is most strongly entrenched in the
United States of America and this is what has
happened in U.S.A. 1 quote from a Book
called 'The Growth of Constitutional Power in
the United States':

"As a direct result of federal grants-in-
aid and as an indirect result of the lack of a
comparable amount of initiative on the part of
the States, the federal government has become
in many matters the architect of the policy
administered by the States."

Then again in UK.............

M-k. DEPUTY CHAIRMAN: It is time,
Dr. Raghubir Sinh, Shri Bhupesh Gupta.

SHrl BHUPESH GUPTA (West Bengal):
Mr. Deputy Chairman, this is in a way a very
important Resolution and I think we should
speak on it and express our point of view with
regard to primary education. Article 45 in the
Directive Principles of our Constitution says:

"The State shall endeavour to provide,
within a period of ten years from the
commencement of this Constitution, for
free and compulsory
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education for all children until they
complete the age of fourteen years."

This is what the Constitution lays down. Over
54 years have passed since this Constitution
came into force .and today in the sixth year of
the Constitution and also at a time when the
First Five year Plan is coming to its
completion, we are confronted with .the
question of reviewing the position ol primary
education. We should ask ourselves today as
to where we stand vis-a-vis the objective of
free compulsory education for our children
until they complete the age of fourteen. Now i
would only give you certain facts to impress
upon the House the state of affairs that exist
today. It has been stated in the Draft Recom-
mendations for the Second Plan by no other
than Prof. Mahalanobis as follows : —

"Of children in the school-going age,
less than half attend primary stage and les,
than one-fifth the secondary stage."

This is what he said. But from the reports of]
the Primary Teachers' Association, the picture
would appear to be still more dark than what is
depicted here because they say that only 40
per cent of the children of the school-going
age ever' attend our schools. It means that
sixty per cent do not have the opportunities in
life .even to cross the threshold of primary
school. As you know, those who are fortunate
enough to go to a primary school don't pass
beyond the elementary stage and their
education is cut .short even before it had
hardly begun. Then, what does it mean? It
means that the Directive Principle in the
Constitution is more observed in its violation
or disregard than in its acceptance. This is
what I want to say.

If we look at the reports of the Second Five
Year Plan that we get from time to time, the
picture would be even clearer than what I
have said. You will find that the targets for the
Plan are 38,059 additional primary

[ 2 SEP. 1955 ]
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schools and 40 lakh additional primary
students today. That is stated in the First Five
Year Plan as the objective. As far as
elementary and basic education is concerned,
the target is 9,471 additional schools and 27
lakh additional students. Thus, taking the
primary  and the basic  education schools
together, we should have at the end of the First
Five Year Plan period 47,500 additional
schools and 67 iakb idditional students both in
the primary and in the basic education
schools. What do we find from the leports
themselves? In the first 3 years only 16,226
primary schools were opened and the number of
students ~ went up by 9 lakhs.  Now even
according to the First Five Year Plan we should
have in this period of three  years at least
22,000 additional primary schools and 24 lakh
additional students in the primary schools.
The latest report— I have in mind the report
covering the period April-September
1955—that .report avoided giving certain
relevant figures.  Even there what you find is
this. There, if wetake all these figures
into account and judge as to what we  have
done in the first 3£ years of the Plan the
picture is as follows. Only 20,000 primary and
basic education schools were  opened in the
first 3 J years of the Plan as against 47,500. 1
have already stated that the number of
additional students in primary as well as
secondary schools for the period is only 23
lakhs as against the Plan target of 67  lakhs.
This is the performance under the First Five
Year Plan.  If you go into the figures a little
deeply and analyse them, then you will find the
actual number would be much less than 23
lakhs. We have got reports from Malabar for
instance, which say that a number of primary
schools under the District Boards are being
closed down for various reasons. This is true of
many other States. The progress reports of the
Plan of course I don't take these into account.
Only the credit is shown and the debit is not
shown at all. I don't know how the balance
will stand out but assuming for argument's sake
that no school has closed down, even so, we
find that
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[Shri Bhupesh Gupta.] we are far far behind
the targets that we have set under the First
Five Year Plan or the target that should have
been fulfilled in the 3i years of the Five Year
Plan.

SHRIH P. SAKSENA (Uttar
You will get a deficit balance.

SHRI BHUPESH GUPTA: Yes, we have
deficits in so many things. We are living in aj
deficit regime. It is no wonder therefore that]
between 1951 and 1954 only 48'8 crores out of]
the estimates of 73 crores had been spent on
primary education. In this period this comes to
about 43 per cent of the total expenditure that is
supposed to be incurred in the five year period.
We should have spent in three years at least 60
per cent of the total estimated amount. It is very
interesting that when it comes to primary edu-
cation and expenditure on account of that, we
find that we are not in a posi-fallocateo”This is.
to sav the leasta) (tion to spend even the
moneythai is littlescWlalous  for ai/V'""
Government. At the same time when it comes to
police and other bureaucratic administration,
time and again we are presented with
Supplementary Grants not only to meet the
expenditure that is earlier sanctioned but also to
meet additional demands. It does not speak well
of those people who call themselves democratic
and speak of building what they call a Welfare
State. Here again I would like to point out that
last year the President of the Gujrat Primary)|
Teachers' Association wrote a letter to the
President of the Congress, at that time it was
Jawaharlal Nehru, and his Secretary in reply to
that letter which was published also, stated that
the Prime Minister was greatly interested in the
question of teachers and primary education
because that education was important and was
the basis of all education. I think he was quite
right in taking that view of the matter. Then In
that letter it was also said that the Government,
in the Planning Commission, were, to quote the
words, "seriously considering the whole ques-
tion of primary education."

Pradesh) :

[ RAJYA SABHA ]
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Then in this House, in reply to a question
by Shri Mazumdar, the Minister said as
follows: —

"The Government of India are aware of
the present unsatisfactory salary standards
of the teachers and have under examination
the general question of the revision of the
teachers' pay-scales."

All these things happened about a year ago
and, therefore, I hope the Government will
kindly explain to this House what exactly they
have done in the course of this one year. Since
the Prime Minister was greatly interested, and
the Planning Commission was greatly
concerned and since the Ministers were
making admissions about the frightful state of
affairs in regard to primary education. I think
we are entitled to ask the Government after
Jperiod of one year, what has been done "o
fulfil some of the objectives that they had set
before themselves, and to give an account of
their sincerity in this matter, for, as the saying
goes, the proof of the pudding is in the eating.

It is very important, as I said, that this
question of primary education should be gone
into and here are a lew points to which I
would like to draw the attention of the
Government in particular. First of all, primary
education must be made free and compulsory,
as is laid down by the Constitution. I say this,
because in our country it is not possible to
have primary education of a universal
character until it is made free, for the simple
reason that the majority of our people are not
in a position today to find the wherewithal to
give their children primary education. There
are many facts here with me which I might
give, but I will only refer to one statement
occurring ir. the recommendations of Prof.
Maha-lanobis about the Second Five Year
Plan Draft. There he has said:

"Half of the population of India or 195
million persons spend less than Rs. 13 per
month on consumer goods and possibly half
of this amount Is consumed in kind or in the
form of home-grown food or home-made
articles."
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Sir, when such is the condition, when such is
the appallingly low standard of living of the
people, you cannot expect them to find the
money to make arrangements for educating
their children. Therefore, Government should
find more money; they should allocate more
funds for the expansion of primary education.
That is point number one.

Commission on

Secondly, it has been suggested by the
teachers' associations that at least 15 per cent
of the Central Budget and 25 per cent of the
State Budgets should be ear-marked for
education and a goou part of that should go to
primary education.

Then changing the pattern of education is
also of vital importance. But looking at the
syllabus in the schools and the curricula there
one finds that nothing has changed in India,
for we find the same old type of text books,
teaching the same sort of things as of old,
which are completely out of place at present.
Our students, Sir, should be imparted with a
sense of national pride and their patriotism
should be roused and their education should
be brought into line with present worldly life
and it should meet the requirements of the
national reconstruction of our country. This
matter of syllabus and curricula should never
be left in the hands of a set of vested interests
who carry on business rather than impart
education to our coming generation.

Sir, the next question that I want to refer to
is that of the teachers engaged in our primary
schools. Sir, primary education in our country
will never advance until we take into account
the condition of the teachers there and make
their lives at least a little better, a little more
bearable than it is today. Sir, I have got a lot
of figures, but I need only say that even
according to the findings of the Central
Advisory Board, it appears that the average
earnings of a primary school teacher come to
about Rs. 27. There have been cases where he
getsonly Rs. 8/3 Der month. From my

[ 2 SEP. 1955 ]
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experience of what happens in West
Bengal I may say that the highest paid
primary teacher there, the headmaster
who is a matriculate and a trained
teacher gets only Rs. 50 per month
as his basic wage and together with
the allowances he gets only Rs. 62/8

in all. Those who are lower in the
rung get less and the lowest gets only
Rs. 20 as his basic wage and if you
add the allowances a'so, in all he gets

about Rs. 40/8. What does it mean?
It means that the primary teacher,
the highest paid among them, gets

Rs. 40/8 per month as against
Rs. 4,000 per month of a Secretary of
the Government of India or, if I may

(Time bell rings.)

I will finish in another two minutes, Sir.
Therefore, it would seem that they get about
one-hundredth of what a Secretary to the
Government of India gets and only about
one-twentieth of what hon. Members of
Parliament get. Sir, I think this does not
require any more comments. In Orissb and
other places, the story is the same, in Madras
and in your part, Sir, it is the same.
Therefore, no one can expect that primary
education in our country will advance when
those men who are given the responsibility of
moulding the character of the coming
generation at a very formative stage are made
fco live under sub-human conditions and On
the borderline of starvation. Is this the way to
build up primary education in our country?
It cannot be done.

In conclusion, Sir, [ would only give two or
three suggestions. One is that a commission
should be appointed, a Primary Education
Commission. This, Sir, is a very legitimate
demand. Then the second is that the Central
Government should not wash its hands dean
of its responsibility. The Centre should
undertake its task of supervising and helping
in every way the primary education system in
our country, specially of providing cash. At
the same time, it is necessary for the Gov-
ernment to see that teachers themselves are
associated at all levels with
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[Shri Bhupesh Gupta.] .the running and
management of edu cational centres. It is these
people who are running your schools and it is
cnese people who are to be brought into
leadership in this matter. I think this is a very
legitimate demand.
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Then, as 1 have already said, primary
education should be made free
.and the salaries of teachers should be
increased. Also the text-books should be

improved. Indeed they should be
.re-written in the light of what we are trying
to achieve.air, such are some of the

many.demands which I would like to
placebefore Government. In conclusion

Iwould refer the Government to
the.publications of the All-India
PrimaryTeachers' Federation in  which

many demands have been set forth and Ido
hope the Government  will  giveattention
to these demands and  seethat at least a
little bit is done for implementing and
carrying out ' the Directives of our
Constitution which .are before us, that these
principles are .not violated, but are observed.

BEcAaM AIZAZ RASUL  (Uttar Pra-1 desh):
Mr. Deputy Chairman, it has been said that
the first essential for successful eduative ffort
is that the community as a whole should have a
true estimate of the nature and value education.
The value of education.in a democratic State
cannot be mini-.mised. = The question of the
nature ofeducation is, of  course,  before
thecountry. It will take some time for.us to
settle down to new conditions.And as was
said by my hon. friendDr. SinJ in his speech we
have severalkinds of primary  education in
ourcountry, this being so, I rise to support this
Resolution, because through it wecan tackle
this problem for which there is a crying need in
the country.

Sir, acording to our Constitution,
education is mainly the concern of the States.
But the Centre has the overall responsibility
for co-ordinating and .guiding the work of
the States so
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that national policies can be evolved. The
Centre,, therefore, cannot give up its
responsibility in this respect. That the Centre
also realises its responsibility is borne out by
the fact that committees have been appointed
to go into this question and in the year 1951,
the Central Advisory Board of Education
appointed a committee to go into the question
of the relationship between the State
Governments and the local bodies, in the
administration of primary education. This
Committee in its Report has said:

"The principle of federal responsibility
for primary education is supported by
several weighty considerations. To begin
with, federal aid for primary education is
claimed on the ground of financial equity.
Usually, the Federal Government is
assigned the best and the largest financial
resources of the country and collects its
revenues in all parts of the country. This is
particularly true of India. It is, therefore,
urged that the local areas and the States
have a right to demand that some of the
funds raised by the Federal Government in
their areas should be floated back through a
system of grant-in-aid in order to enable
them to undertake development pro-
grammes like universal compulsory
education."

It goes on to say, "But now it is discovered
that, like the communities, the States
themselves are unequal not only in
educational achievement but in the capacity to
support a programme of compulsory
education as well. It is, therefore, urged that
unless the Federal Government steps in,
accepts financial responsibility for
compulsory education, and institutes a proper
system of grants-in-aid, equality of education-
al opportunity cannot be provided at the State
level. Lastly, it is pointed out that the
Constitution of India definitely supports
federal aid for education. Article 45 provides
that the 'State' shall endeavour to provide uni-
versal compulsory education and the word
'State' is explicitly defined to include the
Federal Government, the
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State Governments, and the local bodies. The
Federal Government is thus clearly made
responsible for universal and compulsory
education and obviously, the one effective
way in which it can discharge this responsibi-
lity is to provide federal aid for primary
education." Sir, I may be excused for again
quoting this Report. Dealing with the
important matter of Central responsibility
towards primary education, the Report says,
"To sum up: We recommend that the Union
Government should assign specific grants for
universal and compulsory primary education
in the States; and that such grants should be
based on the principle of equalisation; and that
a preliminary investigation to ascertain the
nature and extent of such grants should be
undertaken without delay. * * * *

Commission on

"Since the Federal Government has taken
no effective steps to fulfil its responsibilities
in this respect and as the local bodies are
unable to make a large contribution to the
support of primary education, the main
responsibility for financing primary education
falls upon the State Governments at present. It
also appears that this position will remain
substantially unchanged for some years to
come".

It will be seen that there is a vast difference
in the method and advance of compulsory
primary education in the different States in
India. Our first Five Year Plan says, "The
existing educational facilities are obviously
inadequate. They provide only for 40 per cent
of the children in the age group 6—11, 10 per
cent in the age group 11—17, and 0:9 per cent
in the age group 17—23, whereas the Consti-
tution requires that within 10 years of its
commencement free and  compulsory
education should be provided for all children
up to the age of fourteen." This was implicitly
laid down in our first Five Year Plan but then
it goes on to say:

"The Commission recommends that a
serious attempt be made to achieve the
following '/road targets
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subject to such modifications as may be
required to suit local conditions:

Primary Education

(1) By the end of the period covered
by the Five Year Plan, educational facilities
should be provided for at least 60 per cent of
the children in the age group 6—11. These
should be extended as early as possible to
cover the age group 6—14. The percentage
of girls in the age group 6—11 should be
raised from 23-3 in 1950-51 to 40 in 1955-
56."

Therefore, Sir, the necessity for these things is
entirely recognised. I find that in 1950-51 there
were 2,10,112 primary schools all over India
with a total number of 18,352,383 students and
the expenditure on these primary schools was
to the tune of about 36" 71 crores of rupees. In
some States compulsory education has been in
existence for the last five or six years. In cer-
tain parts of Assam, West Bengal, Bihar,
Bombay, M.P. Orissa, Punjab, U.P., Madras,
Mysore, Delhi and Tra-vancore-Cochin,
students in the age group 6-11 are receiving
compulsory primary education. According to
the Progress Report for the year 1953-54, the
total amount spent for the period 1951-54 was
Rs. 40:8 crores, that is in 1951-52 it was Rs.
12-1 crores, in 1952-53 it was Rs. 13:0 crores,
in 1953-54 it was Rs. 15*7 crores that gives a
total of Rs. 40-8 crores for the period 1951-54.
The revised estimates for primary education
for the period 1951-56 is now put at Rs. 73
crores; that means that an additional sum of
about Rs. 20 crores would have been spent
from 1954-56. The Progress Report also states,
"The plans of all the States put together would,
if successfully implemented, lead by 1955-56
to the opening of 38,059 additional primary
schools as against 16,276 primary schools
attended by about 9 lakh pupils opened by the
end of 1953." I am quoting all these figures in
order to show that there has been increase in
the expenditure on primary education in the
States, in fact it is nearly double but I do not
find any aid having been
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[Begam Aizaz Rasul.] given from the
Centre for primary education.

As 1 have not got. much time, I will not
take up other issues or quote facts ana ngures
but the Report called 'The seventh Year of
Freedom' gives facts and figures regarding
primary education and we find a very
appreciable increase in the number of
institutions for primary education. One hon.
Member specifically mentioned the case of
U.P. I would like to tell him that U.P. has
increased very appreciably the number of
primary institutions and the number of
students that are receiving education.

DR. RAGHUBIR SINH: I did not vouch for
its correctness but it was a statement in "The
Times of India".

BEGAM AIZAZ RASUL: 1 would like
to say also that the U.P. Government
has made a stipulation that there
should be a change in the system of
primary  education. Government
issued directions to every primary school that
from the commencement of the academic
session, every school— especially in view of
the agricultural aspects of the country—
should have attached to it a farm of 5 acres.
This was also to ameliorate the conditions of
the teachers and the boys of the primary
schools. I need not go into the figures of the
States but I would like to draw the attention of
the House to the proceedings of the 20th and
21st meeting of the Central Advisory Council
of Education in India.

There was a very important memorandum
that was submitted to this Board and that was
to consider the progress of free and
compulsory education in the country and the
special measures to be devised to achieve the
target of providing compulsory and free
primary education by 1960 as provided in
article 45 of the Constitution and it reauested
the Ministry of Education to urge the
Planning Commission to make more adequate
provision for education, particularly for
universal free and compulsory education
during the second Five Year Plan.
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The Board was of the view that special
consideration should be given to the States
that were economically or otherwise less
developed. It has also dealt with the
Directives of the Constitution and the duty of
the States.

Primary Education

So ail these points that I have brought out
show that the duty of the Central Government
is implicit and although it is being recognised
by the Education Ministry, they have a very
great responsibility in this matter of primary
education.

As T said, Sir, in a democratic State it is
more necessary even because our people
should at least be able to read and write, at
least be able to read newspapers to find out
what is happening in the world day by day and
also De able to cast their votes properly. The
necessity of this has been emphasized through
ages.

I would have also supported Mr. Sarwate's
amendment, but the reason why I do not
support it is not because I do not realize the
necessity and the importance of it but because
I find that it is not possible at this stage to
implement it. We should first of all have at
least compulsory free primary education in
our country before we think of other things. |
know that money will have to be found for
these things. The second Five Year Plan has
said in its tentative proposals that the number
of pupils in schools between the ages of 6 to
14 will increase from about 29 millions in
1955-56 to about 46 millions in 1960-61. So
we have to realize the financial implications
of the whole thing, but in spite of that, as |
have said, the Centre must allocate some
funds for primary education in the States.

SHRI B. M. GUPTE (Bombay): Sir, being
one of the persons who had sponsored this
Resolution I, of course, support it. It can very
well be argued that this Commission is
overdue. In fact it should have preceded the
University Education Commission and the
Secondary  Education Commission
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because, as has been emphasized by all the
persons who have preceded me, primary
education is of vital importance to our infant
democracy. If our country is to be spared the
trouble, the expense and the risk of an illiterate
democracy, the spread of primary education
has to be speeded up very rapidly. It was with
this view that the Directive Principle was
inserted in our Constitution about providing
within 10 years primary education to all
school-going children up to the age of 14
years. Now we are half-way through the
period and we are far from the goal. Even at
the time of the Constitution-making there were
some of us who objected to setting the Mmit
of ten years, but at that time it was believed
that there ought to be some driving force and a
definite time limit would provide that driving
force, and therefore caution had to yield to
enthusiasm. I personally do not mind if we are
not able to keep to the schedule and the period
is extended by a few years more. But the pro-
blem is not there. The real problem is the
question of finance and the question of finance
is practically dependent upon the question of
the remuneration of the teachers and the
improvement of the quality of teaching in rurai
schools, because in the case <of primary
education the teachers' salary is the major
portion of the cost of that education. Although
I sympathise with the demand of the teachers
for better pay, I can point out that in my State
at least, that is, in the State of Bombay, much
has been done in this respect. In another States
however much remains to be done. Though I
sympathise with this demand, it must be
admitted that if by increasing the salaries of
the teachers to a pitch where we shall make it
impossible financially to spread the education,
then, of course, the teachers must reconsider
the position. As I said, I sympathise with them
and certainly not only more schools should be
opened but the teachers must be made more
contented. That is quite true because while a
discontented servant is always a nuisance a
discontented
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teacher is a danger, not only a nuisance but a
danger, because we place our children in their
hands at an impressionable age and if the
teachers do not carry out their duties in the
proper spirit, then naturally the rising
generation would not rise to the stature we
expect of it. It is the teacher that counts. I can
just give an example though it happened a
long time ago. At the very outset of my career
I was the president of a taluka local board and
I often visited the villages for the inspection of
the works of the board. Then at that time when
I was going to the villages it sometimes
happened that as soon as the children spotted
me they began to run to their school. I
accosted them, I called them and enquired
why they were running to the school. They
said that their teacher had told them, "As soon
as you see an outsider or visitor you come
away to the school. Till then you can go on
playing." And then when I went to the school 1
found the teacher dozing. I told him: For
God's sake don't do this. You can hold the
classes for a fewer number of hours: you can
hold the school for a fewer number of days,
but for God's sake don't teach them falsehood
from the very beginning. I therefore say that
this is an important task that they should be
made contented and they should be made to
discharge their duty in the proper spirit, but at
the same time I realize the difficulties of
finance. However, anyhow those difficulties
and the demands of the teachers must be
reconciled. A Commission would not be
necessary for the purpose if it were a question
of finance only. The Commission is necessary
for the purpose of determining the kind of
primary education that is to be imparted. In
this connection I find that there is a divergence
in the principle* or in the policy followed by
the Centre and in the implementation of that
policy in the States. As far as I see, the Centre
has resolved that basic education should be the
pattern of our primary education' for the
future. But in the States this policy is being
implemented in a very half-hearted and
haphazard manner. Any good
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[Shri B. M. Gupte.]
policy, if it is not followed vigorously
and if it is not followed zealously, then

it cannot yield the desired results, and
that has happened in this case. In
most of the States the personnel of
the Education Department are against
ba' ic scheme; if they are not defi
nitely  hostile, at least they are
apathetic.  Such is the case with
some Ministers also. When one
Minister comes with enthusiasm
about basic education, then he
starts new schools, starts a training
college for basic school teachers, and
later on another Minister comes in his

place, and if he does not believe in it
then he allows all those institutions to
languish and in my own district a basic
school has closed down. So all the
energy and all the resources are frit
tered away and they are frittered away
at a time when we have not adequate
resources for our purpose. [ therefore
think that the time has come when once
for all this question must be settled
whether we go m for basic education
or not. I do not propose to go into the
merits of the case today as the Reso
lution before us does not require a dis
cussion on whether we should adopt
the scheme of basic education or the
orthodox  scheme, but anyhow one
sghejnemust be adopted and vigorously
afipsiFOaEnraughout the country. The
/Slipshod manner and the half-hearted
manner in which the basic education
scheme is being implemented today i.«
yielding no results; on the contrary it
is frittering away our resources. As
far as the basic scheme is con

SHRI KISHEN CHAND (Hyderabad) : May
I make a suggestion here that we sit through
the lunch hour? In view of the fact that we
have spent one hour in Question time—
normally on a Friday there is no Question
Hour—we may sit through the lunch hour and
make up for the time lost. Moreover this is a
very important Resolution and many would
like to speak. There are the other Resolutions
also.
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MR. DEPUTY CHAIRMAN: Can we have
this one hour beyond 5, that is. up to 6 p. M.?
Or this can be carried to the next day. There is
another non-official day.

SHRI M. GOVINDA REDDY (Mysore) : It
can be carried over to the next day if the
debate is not finished.

Dr. SHRIMATI SEETA PARMA-NAND
(Madhya Pradesh): It is not fair to the other
Resolutions.

SHrRI BHUPESH GUPTA: I suggest that we
have the rest of the day today and if necessary
we can carry it over also.

MR. DEPUTY CHAIRMAN: No, no, we
can't have both. Is the House willing to sit
through the lunch hour?

Hon. MEMBERS: No, no.

SHRIMATI CHANDRAVATI LAKH-
ANPAL (Uttar Pradesh): Not during' the
lunch hour.

SHRI KISHEN CHAND: Those wha do not
want to sit, they can go.

MR. DEPUTY CHAIRMAN: Then it will
be carried over.

The House then adjourned; for
lunch at one of the c'ock.

The House re-assembled after lunch at half
past two of the clock, MR. DEPUTY CHAIRMAN
in the Chair.

SHRI B. M. GUPTE: Sir, when we
adjourned, I was referring to the point that it is
not necessary for the purpose of this
Resolution to go into the merits and demerits
of the basic education scheme but at the same
time I feel that there is a very sound idea
behind that scheme and that idea is learning
through doing or eduction through;
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work. It is universally accepted principle and
even such high authorities as the ~University
Commission and the Secondary Education
Commission have both endorsed it.  But it is
one thing to have a good principle behind a
scheme and it is another thing to have the
principle  properly worked out. of
course, it is admitted that merely teaching
of a craft does not make a basic school; but I
must confess that I have not yet seen one
school which is a proper basic school, that is, a
school in which the teaching of all the
subjects like History and Geography is
integrated into the teaching of the
craft, where these subjects are taught
through a craft. 1 have not seen it but I do not
mean to say that therefore it does not exist; for,
I have not gone in search of it with a
determination to find it. May be, it is existing,
but at the same time it must be admitted that
many schools that pass for basic schools ire
not of a genuine variety and when we adopt a
principle unless we have got a genuine variety
we shall not reap the advantages  expected
of that scheme. I therefore submit that it
should be the business of the Commission to
study this problem taking into consideration all
these facts and all these practical difficulties

and the attitude of the Department through
which the scheme has to be worked  out, and
also the financial implications.

Gandhiji expected that the scheme would pay
for itself but it was later on found chat it
wa? not so. So if the basic school
becomes so costly that the spread of
primary  education is retarded, then we
have to abandon it. After all the
number of people who would
benefit bv it is the real criterion. Therefore I
submit that it should be the business of the
Commission to enquire into all these matters
and once for all determine  whether we  go

in for basic schools or whether we go
in for ordinary orthodox primary
schools. Once that is determined, then

it should be the policy of the Centre to see that
it is vigorously and consistently followed. It
is no use following a policy in slip-shod, half-
hearted and

[ 2 SEP. 1955 ]

Primary Education 1784

haphazard manner. However good a policy
may be. if it is implemented in an anaemic
way. then it will not yield the desired results.
With these observations I, Sir, would support
the Resolution and i hope that the Government
wii: appoint a Commissior. without any delay.

Dr. SHRIMATI SEETA PARMA-INT
AND: Mr. Deputy Chairmati, I have no
hesitation in saying that this Resolution
focuses attention on a very important
question and I would naturally expect the
Government to give some assurance, even if
as usual it says that it would not be possible
U>-accept the Resolution, thatit will
take all steps lo allay the anxiety that hon.
Members and people of this-country feel
over this matter. At the-same time, Mr.
Deputy  Chairman. I am sorry that I am not
able to support the demand that a Commission
should be appointed for this purpose because I
feel that we have more than enough data with
us already and the appointment of a
Commission would only be a  delaying factor.
Sir, it was said formerly in the days of
the British that if you want to postpone a
decision; on a matter, the best way to do thai
would be to appoint a Commission and-, to
some extent it does happen even today,
because the Commission must take some
time to prepare and study the terms of
reference, go on tour meet people  and then
prepare a report.. Again, we have already had
two education Commissions, the
University Education Commission and the
Secondary Education Commission.  And all
that has happened is that we go on perpetually
asking questions why a certain
recommendation is not accepted or what is
being done with regard to certain other
recommendations. We all know  that the
various Education Ministers are meeting in
conferences-severa' times a year, sometimes
twice or thrice; then the Chief Ministers are
meeting and the Vice-Chancellors and Head
Masters too; then there is the all-India
Educational Conference,—and' on all these
occasions all the three categories of education
are discussed. And what is more, members of
the-
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[Dr. Shrimati Seeta Parmanand.] Education
Department often go and preside at
conferences and they are able to hear the
views of the people in different spheres. If I
may point out, the hon. the Deputy Minister
himself was presiding over a section of this
Education Conference at Calcutta while Mr.
Saiyidain was the President of the whole
conference. So the Government and the
country are fully seized of this question. They
are aware of the various problems and there
are also before us many suggestions for
solution. So what is the thing that the Primary
Education 'Commission proposed to be set up
will be able to point out anew, which is not
known already?

Then there is another objection to
appointing a Primary Education Commission
at this stage. We would be setting a bad
example by appointing it now. When we
appointed  the  <Secondary  Education
Commission after the University Education
Commission we were criticised and people
remarked ironically whether the next step
would not be the appointment of a Trimary
Education Commission. Moreover, the terms
of reference of the 'Secondary Education
Commission of necessity included various
matter* concerning primary education and
those who have seen the evidence and studied
the questionnaire and themselves replied to the
questions will be able to see how the various
vital pro-b'em? connected with primary educa-
tion had also to be considered along with
secondary education in order to make
connected and concrete suggestions with
regard to that. Of course, the question of
primary teachers' salaries is a separate matter
and was not covered by Secondary Education
Commission. There are some other questions
too for instance, if you were to look at the text-
books etc. which are being prescribed for the
small cnitclren and at the note books and other
paraphernalia required even for a nrst or
second grade primary school student, you
would be staggered at me cost which a parent
has to bear. Apart from making primary
education
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free, we have planned it in such a way that the
cost of education to the parent has become
almost prohibitive. Barring that question—
which I think the State Governments are very
competent to tackle—I do not see what other
thing is there which it is not possible for the
Government and the people to appreciate and
to know through these various means
mentioned already. As I have said, there is
hardly anything which is already not in
existence but which the Commission would be
able to find out. Sir, education is one of the
subjects on which there are various organised
bodies and institutes through which opinions
are always being expressed. The press also is
one of the means through which the reports of
these conferences and other grievances are
always being perpetually ventilated. So, from
that point of view I feel that a Primary
Education Commission at this stage will not
be of much use. It will only add to the
expenditure. And then in this House we will
come forward and ask questions as to what the
cost was whioh the Government incurred over
such and such a Commission and why it was
that much and so on, as we are doing with
regard to the other Commission in this respect,
that is, the Secondary Education Commission.

Moreover, there are other practical
difficulties which though they are rather
unfortunate I have to mention so that we have
a realistic picture. With the present poverty in
the coun-*ry and the economic conditions we
all know that the mortality statistics of
children up to 12 shows that as many as fifty
per cent and of the children do not reach the
age of 12 i.e. almost half of the children do
not reach that age.

SHRIH. P. SAKSENA: Are you
sure?

DRr. SHRIMATI SEETA PARMANAND: I
am sure it is some very staggering figure, so,
for the time being in the villages at least,
rather than this Commission recommeding
compulsory education, I would suggest
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that for the next ten years the education
resources should be directed towards social
education. That would be more useful to the
majority of the people. That does not mean
that the present expenditure on programme
has to be slackened.

Then, Sir, it has already been found that even
if we wanted to make primary education
compulsory to fulfil article 45—Directive
Principle of the Constitution, it would be
impossible to find the required teachers to give
education according to our present ideas of
giving education. That is, we do not believe in
doing anything which is in any way less than
the standard prescribed. And in this
connection unless we decide to do that—that
can be decided only at the State level—it
would not be possible to give compulsory
primary education with the availability of
trained teachers today. Are p teachers
educated enough to meet the demand? Besides
that, there is another question. Even if the
Centre decides to give help for primary
education to States, the problems of different
States in this respect are different according to
their own development. For instance, the
problems of Bombay State, Madras State or
Travancore-Cochin State would not be the
same as those of Madhya Pradesh, Vindhya
Pradesh or Assam. These latter States being
backward comparatively will require certainly
more attention and as such these problems can
be solved, I feel, by the States themselves.
These States are themselves appointing and
have appointed Commissions for this purpose
and they have decided to follow their own
policies. From what little I know of the
attitude of State administrators towards
subjects which are entrusted to them, I can say
that they certainly will not like to hand over
this particular question to the Centre. Even if
they take the money from the Centre would
like to follow their own policy, because I have
heard certain State Ministers and State
authorities saying that they would do just what
they 'ike in subjects on the State list. If the
Centre wanted to interfere toe
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much, the Centre could keep its own money.
So, this consciousness of managing their own
affairs according to their own needs and
requirements is so deep that a Central policy
about education may not necessarily be liked
or followed. As such I feel aparc from taking
up this question at the different levels which
are available to the Government—such as the
central Advisory Board of Education, and
other conferences that are held in the country
on different types of education —University,
Secondary, and Primary —there would not be
anything very much that would be gained by
the appointment of the Commission.

Primary Education

I would not like to be misunderstood that I
am not aware of the gravity of the situation
viz. the deplorable condition of primary
education. But I feel that the way of tackling
the situation would certainly not be through
the appointment of a fresh Commission, but
through seeking solution through various
other channels. And for that all the
representatives of the people in the various
Legislatures—be they at the Centre or in the
States—will have to strive in this direction, by
creating an urge tor education, more than
what they are doing today and then alone the
question would be solved. Thank you, Sir.
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SHRI N. D. M. PRASADARAO (Andhra):
Sir, I support this Resolution wholeheartedly.
I do not want to go into the aims of primary
education and all those things because the
time is limited. But I want to bring to the
notice of the House what some eminent
educationists have also stressed. A committee
has been formed by the Andhra Government,
called the Elementary Education Committee.
They have said that the primary education is
directly related to the economic conditions of
the masses. This is what the committee says:

"Unless the homes of the industrial and
agricultural workers are enriched, there is
very little scope for the advancement of our
country. The chief means of such
enrichment JS through primary education,
giving proper facilities for the children and
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fundamental education, giving proper

facilities for the adults."

Again, the Committee continues and says:

"The proper development of the
individual depends upon the provision of
suitable environment for hig growth. The
need for the proper environmental facilities
becomes-imperative for the childreij who
are coming from the backward homes.
These homes are poor not only eco-
nomically but culturally and socially.
Consequently, any beneficial system of
education should provide for the best kind
of environment for as long a period as
possible for the children coming from such
backward homes."

If you look into the figures of boys and girls
going to these primary schools, you will find
that they are large in the first and the second
standard. But as they proceed to the third and
fourth standard and upwards, the figure
gradually decreases. I can quote some figures
relating to Andhra. They are very revealing
figures. Between the ages of 6 and 11 years,
the number of boys and girls attending schools
is 63 ¢+ 3 per efcnt. and between the ages of 11
and 14 years, their number is only 8-4 per cent.
That shows that a great majority of the boys
and girls who desire to be educated cannot
pursue their studies because of the poor
economic condition of the masses. Therefore,
if we really want to promote primary
education,. it is quite necessary that proper
facilities be given to them. We know that the
great majority of our people in the villages are
peasants and agricultural labourers, and their
condition is so poor that even the children have
to assist their parents in their daily living.
Therefore, unless we relieve these poor people
of these difficulties and provide proper
facilities for their children to be able to attend
their schools, primary education cannot make
any advance. It is very necessary to provide
mid-day meals, free books and other
things, to the
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children. In this way, these children have to be
helped and encouraged. Thus, their parents
also will be encouraged to send them to the
schools. There may be innumerable schools in
the villages, but they exist there only for name
sake. And how horrible the condition of those
schools is will be known from the Report
itself.  Sir, the Report says:

Commission on

"We found one school in Guntur District
managed by the District Board located in a
cattle-shed, one-ILird of the shed being
occupied by two buffaloes, and the other
two-thirds by 97 children. The buffaloes
had more space between them than (,'ie
children. We learnt that this was a rich
village. We were aghast to see about 30
children of the tender ages of 6 and 7 sitting
on nearly two inches of dust in an aided-
school in Visakhapatnam municipal area."

So, Sir, this is the condition of the primary
schools. It is, therefore, clear that unless the
Government comes to the aid of these
villages, the promotion of primary education
cannot proceed.

Sir, I would draw your attention to another
thing. Why is this primary education not
making any quick progress? One of the
reasons for that is that the selection of the
language used for educating these small
children is not proper. There is a great contro-
versy about the language question, especially
in my part of the country. The question is
which language should be used—whether it
should be colloquial or whether it should be
classical, whether it should be Grantham or
Vyavaliarikam. There has been a long
controversy over this question, and it has not
yet been settled. And even in the elementary
stages we find that the language used is highly
classical which cannot be understood, not only
by young boys and girls, but even by adults.
So, it is quite necessary that this language
should be simplified. It s'aould be such that
the young children can easily understand
everything
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Then, Sir, there is a lot of wastage going
on. I have already quoted some figures of the
children who attend the schools. A majority of
the children of the school-going age do not
attend the schools. I do not wish to go into
this aspect of the question, but the point that I
want to bring to the notice of this House is
that the money spent on educating these boys
up to the first and the second standard is, more
or less, wasted, because proper facilitief are
not being given to then\ so that they can
prosecute their studies further. So, a lot of
money is being wasted in this manner. And
that is one of the remarks made by the Ele-
mentary Education Committee also. Therefore
the Government should see to it that all the
children of the school-going age are properly
educated. And more and more financial aid
should be given to such children.

Primary Education

Sir, there is one more thing that I want to
bring to the notice of the House, and that is
about the deplorable service conditions of the
teachers. This point has already been dealt
with by some of the speakers who spoke
betore me. But I have also to say something
with regard to it, from the experience that I
have gained with regard to my State, the State
of Andhra. Sir, generally, there is a saying
there that whoever has got no living can take
»o this profession anr' become a teacher.
Hence we find that a large number of
untrained people also have taken to this
profession of teaching, because they have no
other living.

Sir, in Andhra, we find that a great majority
of the schools run are what are called aided-
schools. The number of the Government-run
schools is 660, the number of the District
Board schools is 6,799, and the number of the
aided-schools is 9,578. They are more than 50
per cent, of all the elementary schools in the
entire State. But what are the living conditions
of the teachers in these elementary schools,
and particularly in the so-called aided-
schools? The salaries that are giver, to the
teachers are very very low.
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[Shri N. D. M. Prasadarao] This fact has
been admitted by even Prof. Humayun Kabir
who said in the All-India Primary School
Teachers Conference that these elementary
school teachers should be properly paid. He
expressed his personal opinion by saying that
a higher grade school teacher should be paid
Rs. 65 per month, and a secondary grade
school teacher should be paid Rs. 75 per
month. Recently also a conference was held—
of the Secretaries of the Education
Departments and the Directors of Education of
the various States —where a salary of Rs. 50
was recommended for the trained teachers.
But what do we find in Andhra? We find that
the school teachers in the aided-schools are
paid only Rs. 27 to Rs. 30 with an increment
of half a rupee, and the school teachers in the
Local Board schools are paid only Rs. 30 to
Rs. 45 with an increment of one rupee, and the
school teachers in the Government schools are
paid Rs. 30 to Rs. 50 with an increment of one
rupee. These figures show the horrible
conditions of our teachers; and even these
small salaries are not being paid to them
properly. The number of the District Board
schools is not small—it is more than 6,000.

Commission on
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The Committee says:

"On the other hand, the teachers working
in the District Board schools bitterly
complained regarding delays in payment of
salaries in time. We found, in some places,
that even in the last week of the month the
teachers had not received the salaries of the
previous month."

So. this is the condition of the teachers of the
District Board Schools.

if we look at the fate of these school
teachers of the aided schools, it is much
worse. | say that the teachers of these schools
are mere slaves of the managers of the schools
and on the authority of this Committee itself, I
can say that these managers nat away most of
the grants that are
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given by the Government. And the Committee
also have said that they are not really grants-
in-aid schools, but Government schools,
because the managers do not pay even a single
pie from their pockets towards the
maintenance of the schools, but run the whole
show with the money grabbed from the
Government itself and even from that money
these managers take away something. This is
what the Committee says:

"Individual teachers have complained
that they are forced to pay the institutions as
well as the individual managers Rs. 3 to Rs.
5 and some times even as much as Rs. 10
out of the grant. The management deducts
this amount and pays only the balance."

So this is the condition of the school teachers.

In such circumstances, how can we expect
them to take proper care of the children and
their education? Therefore in many cases, you
will find that the school teachers will take up
some other profession also, some other side-
earning. In many places, you will find that
they become touts or clerks or do something
else. So, for the most part of the day, they do
not sit in classes, but go out and work. When
there is inspection, they will collect some
children. Therefore, it is quite necessary, as
the Committee has also recommended, that all
the schools, at the primary stage, must be
taken over by the Government and run by
them.

Sir, apart from this, there are cer
tain other demands of the school
teachers. Generally we find in the

case of Government servants...............

{Time bell rings.)

Two minutes more. Sir. Certain amenities are
provided for them by the Government, like
Provident Fund, Pension and such other
things. But the school teachers have got
nothing of that sort. So the teachers demand,
and rightly so, that these facilities
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which are given to Government servants
should also be given to them. Similarly, they
demand that th-". scales of pay recommended
by the Pay Commission should also be given
to them.

Sir, I come to the last point that all the text-
books, we find, are generally changed year to
year or once in two or three years and in doing
so, there takes place a lot of corruption, a lot
of bribery and other things. Generally,
whoever is in power will recommend the text-
books to be prescribed, which are to be
published by particular companies. Sir,
recently, this has become a scandal and even
the Ministers have not escaped from this
blame. Recently some cases have been
reported in the press also about some
Ministers in Andhra /cornfner d-ing about
some books publisned by the Kaviraja
Publications of Tenali or the Jacobine
Publications of Tenali and ordering that text-
books be published by them and they have
compelled thft Special Officers also to do that.
Therefore, this thing can be ended only when
the Government itself takes over the
publication of the text-books. Thank you, Sir.

PROF. N. R. MALKANI (Nominated'/: Sir,
I wish I had been present at the last meeting,
because then I would have moved an
amendment to this Resolution. But it is too
late now. Therefore. 1 will confine my
remarks to what I would have said and what
amendment I would have moved if I had been
present then.

We all know—know it very well— that the
present educational system is a wasteful; it is
inadequate. But what to my mind appears to
be the greatest evil is our confusion about
what we want. Today, there are, to my mind,
two systems in existence, both competitive,
and two other systems, just on the door-step,
pressing that they should also be recognized.
T'lere is the ordinary primary system with
lower primary and upper primary, with lower
middle and upper middle and so on. There is
again this, so-called—I call it so-called—
basic
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education, junior and senior. There is the
Rajaji Scheme which I would call preparatory
basic education for the common man. That is
also there, and vve cannot ignore it. It is there.
It has some importance and it has significance
also. Even as it is, there is the Wardha type,
there is the Jamia Milia basic, there is the
Gandhigram type basic and the actual basic
which is only just paying a few charkhas and
putting them in the store-room. That is the
most common type of basic education.

There was also a type of scheme suggested
by Mr. Deshmukh, the Deshmukh Scheme,
for the Madhya Pradesh. It did not come to us,
but it was there. It was also knocking at the
door for admission. It was an important
scheme.

Our minds are not quite clear as to what we
want and today there are two rival schemes
and two others are trying to enter. We do not
know what we really want. Therefore, I say
that a Commission is absolutely necessary to
remove our confusion and bewilderment as to
what we actually want. It is not good as it is.
It is not enough. But what do we want? That I
do not know and I am not sure whether the
hon. Member who opposed it knows it
himself.

DRr. RAGHUBIR SINH: I am not opposing
it.

PrOF. N. R. MALKANI: I mean the
Minister. Excuse me. I should have been very
clear about this. I mean the Minister. I do not
think even the Minister is clear.

I come to the point again. What amendment
would I have introduced to this Resolution?
This Resolution to my mind, is not half as
good as the provision in the Constitution.

It .-ays under article 45:

"The State shall endeavour to provide,
within a period of ten years from the
commencement of this Constitution, fo'-
free and compulsory education for all
childrea
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[Prof. N. R. Malkani.] until they complete
the age of fourteen years."

It is the age of 14 years. But it is also the
words 'ten years'; it is very definite. It is very
clear. But what type of education? That is
what we want to know. I prefer this article
very much more to the Resolution that is
before us. The Resolution is very vague; but
on the important and material point—what
kind of education—it is silent. What period?
Within what period is it to be introduced? 'Ten
years'; and the course to last for how many
years? Up to fourteen. This too is not clear.

But I would say that the most important
function of such a Commission would be not
to tell us the pattern of education. I think
Government is sure of the pattern. There
seems to be not a 'basic system of education’
but a pattern of the basic system. I would say
'pattern' because it has become more
fashionable. We do not say 'Socialism', but
'Socialistic pattern of society.' So, we say
'basic pattern of education' so that it will have
flexibility. And I am quite serious about it for
the reason that there can be a number of
varieties of the pattern; there can only be a
variety of a set pattern. There would be a
variety for rural areas and a variety for urban
areas. They must be of the same pattern, but
with a different variety, with a different
emphasis. There would be a variety, say, for
the Tribals. I think Rajaji has said something
extremely wise on this, as he always does. He
has said that there are millions of children in
families called the 'under-privileged' who do
not know any type of education. It is a new
thing for them. My own children were born to
it.

DrR. RADHA KUMUD MOOKERIT
(Nominated): The fundamentals or education
are universal.

PROF. N. R. MALKANI: But there are
varieties of a universal. He said that the
approach to different classes
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should be different. The approach to a child
from an un-privileged class should be different.
The approach to Malkani's child or Ranga's
child will be different. So also, in basic educa-
tion, whether the emphasis will be on spinning
or whether it will be spinning intensive, I want
to know. In Wardha there is something called
spinning  intensive; somewhere else s
agriculture intensive; somewhere elss there is
no intensive. I would there-lore want the
Commission to go into these matters, but not to
tell us the pattern. The pattern is already there.
There must be a directive to the Commission,
as was given to the Kher Commission, that
Hindi is to be the official language and how,
when and in what progression we must have it.
They must go into it. We say here that the
pattern should be basic education but what,
when, of what variety and in what
circumstances of the State etc. We must find
out and therefore we want the Commission
because our brain is completely confused about
the variety. Mine is confused and I want to
know exactly the different kinds of approaches
and the different varieties of basic pattern of
education. For instance, take girls' education.
Again what would be the place of Hindi in that
pattern of education and where is it to start? |
read a few days ago what Gandhiji said. He
said that it was to be from the fifth year of the
child. Now perhaps it is too fast. It is breathless
and even I thought it was rather breathless and
I think Prof. Ranga too has gone off his breath.
I have made up my mind. I would say that the
child's mother-tongue is something different—
not Hindi. I don't know, it may be the sixth or
the seventh year. For the South it may be the
seventh and for another region it may be the
sixth year, but I would like the Commission to
tell us what it should be for different kinds of
children in the different regions. It may be the
third class for some and it may be the second
class in other regions. Now I think of the
Sindhi child. A Sindhi child, if he is put to
Hindi in the second class i.e., in the sixth
year, would take tc it
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very easily because he has no other language.
Sindhi language is dying. There are a number
of points also about what kind of school we
should have. Is it going to be a one-teacher
school or a two-teacher school or a three-
teacher school? Today the one-teacher school
is growing up so wildly. It gives no education
at all and it is unequipped, unfurnished, and
has muntrained teachers. One-teacher school is
no school at all. I think it is to the great credit
of the Social Welfare Board that they found
by experience that even in a village very much
in the interior there is not one girl worker, not
two girl workers but there are three girl
workers in a village of only 500 persons to
work intensively. They are sensible and they
have taken lessons from the experience of the
Kasturba Trust. 5ne girl will be lost in such a
village. There should be three and then multi-
ply it so that the three girls will feel that there
are other three girls in a neighbouring place.
The one-teacher schools are wildly growing
without any use. The Commission must say
that there shall be no one-teacher school.
Whether they should be two-teacher schools
or three-teacher schools and whether they
should be basic or ordinary schools and
whether they should be 10 miles away from
each other—these things I don't know. They
have to tell us these and other ¢hings. There
are a number of such things and a large
number of things. Even then we say that they
should be of the basic pattern. What varieties
they are going to be they must tell us Vmly
and they must say "This shall not be so."

Quite a number of excrescences have grown
up in this Department. T think it is a very
unprogressive Department, which should be
the most progressive Department. Today we
are progressing on all lines—excuse me if |
say so—except on this line, and to my mind
today the greatest need in India is the growth
of personality, the evolution of the person, the
character of the child and the personality of
the teacher. If the teacher
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.s nothing—today he thinks he is a
contemptible creature, I am very sorry to say
s0, he himself thinks so and when a man does
not respect himself, how will society respect
him— if the teacher is like that, how do we
expect him to build up the character of the
children and the character of the little ones
which goes to build up the nation. It is the
saddest thing today, the tragedy of India, that
the little children at the most important age
when we can build up character, are going to
pieces because we are neglecting the teacher
so the Commission is very badly needed, with
a directive that there shall be a basic pattern.
But they should give the variety and give us
the 'dos' and 'don'ts' of this variety; we don't
want anything else.

SHRI M. GOVINDA REDDY: Mr.
Deputy Chairman, in discussing this
Resolution much of the discussion has

centred round the defects of the pre
sent system of elementary education.
I don't think anybody is more cons

cious about the defects of the system
than the Government themselves. The
several pamphlets which were issued
from time to time and the several
Conferences which they have conven
ed, and including those which the hon.
Minister of Education has addressed,
the Central Advisory Council, they
have all gone into this question and
have admitted that the primary sys
tem of education is defective and that
it should be improved upon. So in
discussing this Resolution we should
not give the impression that the coun
try is not making progress in primary
education. We are making progress
in primary education. 1 will just
point out a few figures and indicate
what progress we have made since we
attained independence. In 1947-48 we
had nearly 1J lakh schools in the
country. By 1952-53 this grew to
nearly 2,20,000 and the enrolment of
Student population was about 1,10,000
in 1947-48. By 1,952-53 it rose to near
ly 2 crores..........

SHri BHUPESH GUPTA: What was the
increase in the population in this period?
You must keep it in view.
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SHRI M. GOVINDA REDDY: Yes.
everybody knows it—much more your
self. The expenditure in 1947-48 on

primary education was about Rs. 18
crores or Rs. 19 crores and by 1952 it

went up to Rs. 43 crores 70 lakhs.
That means there is no comparison
between the position of the primary
education.......

Dr. RAGKUBIR SINH: Meanwhile
the rupee has been devalued................

SHRI M. GOVINDA REDDY: That also
everybody knows, I suppose. There is no
comparison between the stage at which the
primary education then was and the progress
that we have made, and the Education Depart-
ment also have not been sitting idle over it
because the First Five Year Plan seeks to
achieve a definite target. They seek to achieve
by the end of the First Plan the target that 55
to 60 per cent, of the school-going age
children should be put in school, and the
schools themselves to increase by about 40
per cent. Then they also seek in the Second
Five Year Plan, to increase the number of
school-going children by fifty per cent, and
also the number of schools by about the same
number. They have different schemes. For
want of time I am not going into them. But the
question is, we want a Commission according
to the Resolution. The Commission is to go
through the system of primary 'education.
Whatever the progress may b, in the system of
primary education, is it the pattern of
education that we want? Is it the pattern of
education that under the circumstances of the
country would help the proper growth of
citizenship and the leadership in the country,
or do we want a different system?
Government have taken a  decision,
unfortunately, and the decision is that by
gradual stages, all the primary schools are to
be switched on to basic schools. They have
programmed to reach this goal by gradual
stages. But what is this basic education? Sir, |
agree with Mr. Gupte that we are not now
certain of whf' pattern of basic education we
should have in the country. There is th«
pattern of basic education that is there
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in Wardha which was evolved by Mahatma
Gandhi and later on it is heing experimented
on at Sevaeram and those being practised by
the pioneer State of Bihar and elsewhere in the
country widely differ. Apart from theory, on
the question whether basic system of
education is the right type of education or the
correct type of education to be followed at the
primary stage, educationists have not agreed.
Educationists  have  differed on the
practicability of the basic system of education,
on its utility and its suitability in the present
circumstances. Considering the circumstances
existing in Indian society, if we believe in the
principle that schools should be linked up with
the surroundings, with things round about in
that society, then we have to evolve some type
of basic education system. I do not think there
will be any dispute about that. But about the
successful implementation of this system there
are very serious doubts and whether it can be
applied universally in the country, on that also
there are doubts. I am myself running a school
of about 180 students and it is a full-fledged
basic school and nearby there is a basic
teachers' training college. I myself have been a
student of basic education and I have also
tried to teach it myself. But I have found it
difficult, almost impossible, to carry-out or
implement it to the letter. Specially that one
aspect of basic education, that is the
correlation of teaching with doing, is a thing
which even experts cannot do efficiently. I
have had discussions also about basic
education with experts on this aspect and they
have also admitted that correlation of teaching
is a very difficult thing to achieve. Sir, if the
essence of basic education depends upon this
factor, that some craft and teaching should go
together, that teaching should go round a
particular craft, and if it is difficult to
correlate-knowledge with the actual craft, the*
the question arises, whether we can find
sufficient number of teachers to teach this in
the correct way and whether we can
universally apply this. Tqking the present
situation into con-
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sideration. it must be said that we have very
few basic education teachers. There are, of
course, a number of teachers, the so-called
basic education teachers—who are put in
charge of basic schools. But these people do
not know and they have not understood what
basic education is and they have not been
trained properly. The Education Department
itself admits that basic education as it is taught
is not effectually taught and that both from the
point of view of teacher material as well as the
technique, the present system falls far short ol
the necessities. Though the Government have
taken the decision that primary education
should be on the pattern of basic education
system, when these difficulties are there, the
difficulty of getting proper teachers, apart from
the difficulty of the teaching system itself, how
can the Government succeed in achieving their
objective? This at' least, if not for any other
consideration, needs examination. They all
admit that in order to build up the country, we
have to get a proper system of education. In
one of the pamphlets issued by the Ministry of
Education I found this passage:

"The future of this great land is being
forged not so much in fac-, lories and big
hydro-electric projects, or even in Assemblies
or the Parliament, but in the lakhs of schoo!s,
big and small, well-known and obscure, in
which millions of our children are being edu-
cated. Anything that we can do to improve-
the efficiency of these schools and that of the
teachers and to give them contentment and
peace of mind will be repaid a hundred fold."

Sir, if this be so, what is the use of linking it
up with a system of education which we
cannot implement? That is the question.
Therefore, I hope the Education Ministry also
will admit that they have to examine this
question. No doubt, they have taken al
decision, but they can examine it again. The
Ministry has come in for a lot of criticism,
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because the country is now looking to the
Centre for everything and whatever defects
there may be in the country in the primary
education system, that is attributed to the Edu-
cation Ministry. This is not a correct
appreciation of the situation. As some hon.
Members pointed out the Constitution lays the
task of bringing about compulsory free
elementary education for children between the
ages of six and fourteen at the door of the
Education Ministry. It is their task. But what
are their powers? Primary education is a State
subject. Also, what are the resources available
to make elementary education free? The
Education Ministry, I am sure, is suffering for
want of resources. I will not be wrong if I say
that the Education Ministry is the Cinderella in
oui country. They need resources, but they do
not get them. I am told that the Second Five
Year Plan visualises an expenditure of about a
little over a thousand crore of rupees.

SHrRI BHUPESH GUPTA: No,
been cut since.

no. It has

M. GOVINDA REDDY: Whe
ther we can, with the other commit
ments that we have, impose this
expenditure also is a question which
we cannot answer now.  Anyway,
there is no point in insisting upon
the Education Ministry's sticking to
the letter of the Constitution when
the implementation of it in  this
respect is almost impossible  within
the time stipulated in the Constitu
tion. Therefore 1 am not blaming
the Government for not implement
ing it. But I would ask the Govern
ment why they have not taken a step
towards it? Till today they have
not tried to direct the States, to give
directions to the States so as to have
a uniform pattern of education which

SHRI

they could do in order to achieve
this universal compulsory primary
education. Although Government

! may say that they have taken a decision, still,
on account of the difficulties that I have
already pointed out and which have been
pointed out by other hon. Members
also,
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[Shri M. Govinda

Government will have to admit that

[RAJYA SABHA ] Primary Education

there is a case for going into this
question of the pattern of primary
education.

MR. DEPUTY CHAIRMAN: It is

-time to conclude.

SHRI M. GOVINDA REDDY: If it is
time, then I will end up, Sir. Therefore, I
would only say that I do not want the
Education Ministry to take the technical
stand on this matter and say that they
have already taken the decision and
therefore, there need not be any
Commission, or that a Commission need
not be appointed at all. Of course, the
hon. Member Dr. Shrimati Seeta Parma-
nand said that a Commission may instead
of achieving the result, put off the result.
1 will just read out a sentence that I came
across and then finish my observations.
The hon. Member was referring to Royal
Commissions. Well, the sentence says:

"Referring to Royal Commissions
was a recognised method of postpon-
ing decisions on matters which
appeared to be embarrassing."

Sir, I hope that at least this will not be the
tradition of our Government.
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SHRI J. S. BISHT (Uttar Pradesh): Mr.
Deputy Chairman, I feel a little diffidence in
speaking on a subject in which so many
eminent educationists have spoken, in a
House which abounds in many educationists.
My only excuse is that I happened to be for a
very long time Chairman of district and
municipal boards and in that capacity had to
handle this problem of primary education at
the ground levelto whichit belongs.
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[Shri J. S. Bisht.] That is why I wish to
express a few opinions of r> layman on this
subject.

Commission on

While listening to the learned speeches of
many of my hon. colleagues here 1 was
impressed by one fact, namely, that we seem
to have got a little infection of what is called
totalitarianism. We forget often that ours is a
federal Constitution, that the Central
Government has certain limited powers, that
Parliament is not supreme and sovereign in all
matters, that it is supreme and sovereign only
with regard to the subjects that are mentioned
in List I of Schedule Seven, that the State
Governments are equally sovereign and
supreme in List II of that Schedule and that
List III relates to concurrent subjects. As far
as I remember this subject of 'education' is
entirely the subject of State Governments. |
have also heard certain very derogatory
remarks with respect to the functioning of
district boards and municipal boards. In fact
the learned lady Member who just sat down
did not wish to speak on that subject. Probably
she was too full of these derogatory remarks
about them. But the fact really remains that in
a federal constitution the federating States are
independent in home affairs and the local self-
governing bodies within those States—be it a
town or a district—within their respective
jurisdictions are also equally sovereign with
respect to the subjects that are entrusted to
them.

Dr. RAGHUBIR SINH: Sovereignty is
indivisible. Autonomy is different from
sovereignty.

SHRIJ. S. BISHT: Let us remember please
that we have not received the light of Heaven
to the exclusion of everybody else in this
land, that there are equally patriotic men,
equally hardworking men at all levels of our
society, that there are men working In these
district and local boards at great personal
sacrifice, who are equally patriotic, who are
equally anxious as we are to raise the level
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of our people there and to spread education
wide. So let us not assume that what we think
here is something which exclusively belongs
to us.

Primary Education

With regard to this we are all anxious that
there should be compulsory primary education
throughout this land as quickly as possible for
the simple reason that a free democracy
cannot exist among a people where there is 85
per cent illiteracy. There is no difference of
opinion on that point at all. The point only is
with regard to this particular form of the
Resolution that is put in here which says that a
Commission should be appointed to examine
the kind of primary education that obtains in
the country and to recommend suitable
measures with a view to making it available to
all children of school-going age.

Now, Mr. Deputy Chairman, you-have
experience of the law courts and there is a
principle there observed in all the civil courts
that no civil court will grant a decree which
cannot be-executed and that is exactly what
we are asked to do here. The Central
Government is asked to appoint a Commission
on a subject which is under the exclusive
jurisdiction of State Governments and the
implementation of which belongs to the local
self-governing bodies throughout the length
and breadth of the country. Supposing you
appoint this Commission today and it makes
certain recommendations, have you got any
power to compel any State Government to
observe and implement those
recommendations?

SHRI H. C. DASAPPA (Mysore): How did
they appoint the Secondary Education
Commission?

what has
recommenda
anywhere.
recommenda

Surr J. S. BISHT: But
been the fate of those
tions—may be implemented
I say: They make a

THE DEPUTY MINISTER For EDU-
CATTON rDR. K. L. SHRIMALI) : | may
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inform hon. Members that the majority of
their recommendations are already being
implemented.

Commission 0N

SHRI M. GOVINDA REDDY: Does the
hon. Member mean to contend that the
Central Government has no power to issue
directions?

MR. DEPUTY CHAIRMAN: Let him
continue.

Suri J. S. BISHT: I think so many minutes
lost will not be deducted from my share. They
are unnecessarily interrupting me. Then there
n is another difficulty about/it. My Jfen. friend
Mr. Malkani Who has got extensive
experience in these matters was complaining
in regard to certain confusion that is in our
minds as to the form this compulsory primary
education should take. That is very natural
because when we have got such a vast sub-
continent with 26 States and about 300 to 400
districts there are bound to be difference.
Every region is developing its education
according to its own genius and according to
the circumstances which suit it best.

PrRoF. N. R. MALKANI: Many
educationists have told me that they want
directives, and that no directive was
forthcoming. The Government does not know
its own mind.

SHR1J. S. BISHT: Sir, I am sorry I seem to
be treading on delicate ground. The point is
this. Why should the Centre lay down a
certain uniform rule and say that this will be
the form in which education should be given
from Travancore-Cochin to Kashmir and from
Assam to Kathia-war? How are we to know
that these five or six gentlemen who will
constitute this Commission will have some
sort of heavenly light and what they
recommend is the only formula that is suitable
to the entire country? Why should we not
allow people to develop themselves
according to their own
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lights and in this free play of ideas the best
will survive. That is the right way. Even in
England where the population is hardly five
cmres, there is no uniform system of primary
education. In Wales it is different; in-Scotland
it is different; in England it is different. Why
should we have this sort of imposition from
the Centre,-some uniform system forced down
our throats and why should it be laid down that
all the children should be brought up in one
uniform manner? Sir, in fact the Chief
Minister of Uttar Pradesh, Dr. Sampurnanand,
who is an eminent educationist and has been
himself the Minister for Education, has said
that it is wrong to dabble in such radical
experiments in the matter of education just to
suit the passing fancies of politicians. Educa-
tion is a very serious subject which is
undergoing a certain evolution. In fact the
educationists are trying, the teachers are
trying, the Vice-Chancellors are trying and the
Directors of Public Instruction are trying to
find out the best way of bringing up children
and giving them education on sound lines. If
experiments are made in different places and if
some very good system is discovered by the
genius of some men, naturally it will survive
and it will then be copied and imitated
everywhere else. There is no system which is
perfect in this world and in this matter of
educatior the last word has never been written
and no last word will ever be written at all. It
will always be a process of evolution and the
States are quite competent to deal with this
problem. After all, they have got Assemblies
which are elected by the same electorate that
elects this Parliament. In fact, this particular
House should be very anxious to preserve the
rights of the States instead of trying to have
something imposed on them from the Centre.
This is the Council of States and it represents
the interests of the States. Therefore it should
be the first concern of the Council of States to
see that the rights of the Slates are not affected
in such vital matters. Then there is another
difficulty with

regard to this education.

Primary Education

So far as
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[Shri J. S. Bisht.]

cities are concerned, compulsory primary
education is being enforced practically by all
Municipalities leaving aside small towns and
other areas. The difficulty arises with regard to
the District Boards. In big rural areas on
account of the paucity of funds there is great
difficulty. Now, you have already got with
you all the data. My hon. friends here, both
ladies and gentlemen, quoted chapter and
verse and gave various figures. What do they
want a Commission for? You have got all the
data in your possession. You know how many
schools are required, how much material is
wanted and all that. What else is this
Commission going to find out? Sir, the only
question is of rupees, annas, pies—the
question of funds to finance a system of
education so that it can be enforced
throughout the length and breadth of the
country. This is the main difficulty which we
have in our own districts in this matter of
education. My hon. friend Prof. Malkani was
very angry with one-teacher schools. If you
close these one-teacher schools you will
deprive those children even of this .education.

PrROF. N. R. MALKANI: I did not say so.

SHRIJ. S. BISHT: Because'in small villages
where communications are bad you have got
one teacher under whom about 30 children
learn their lessons. If you abolish those
schools even those children will be deprived
of that education. You cannot have two
teachers because there are no funds. They
depend on land revenue, cess and whatever
little grants they are able to get from the State
Governments. In Uttar Pradesh, for instance,
the educational budget is far more than the
police budget. It is now quite the reverse of
the position which used to be in 1946 when
the education budget was not even one-third
of the 'police budget. Today it is far more; in
fact, it is one and a half times the police
budget. Even so, the money is not sufficient to
cover
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the vast area of 49 districts with lakhs
of schools and so many teachers. This
difficulty can be minimised to some
extent if our educational experts were
to relax the rules a little. For
instance, there are rules laid down that
the teachers should be trained to such

a standard; the school should have so
much accommodation; there should be
so much material and so many
children and so on. If you relax all
these rules for the time being and
encourage local people, that is to say,
people who are available in the
village and who earn their livelihood
through farming, that is, those who

need not have to go elsewhere, if su'h
people are encouraged probably you
can push the pace of compulsory
primary education. If, on the other
hand, you strictly adhere to the
formula that has been laid down by
the educational authorities whereby a
certain standard has to be observed,
then it will take some time. It may
not be possible to complete this with
in the prescribed period of ten years.
It will take a little more time. It may

take  another five years. But the
difficulty will remain there as long
as we are not able to find out
how this is to be financed and
where the money is going to
come  from. Merely  making

speeches will not help in any way. We may
get the sympathy of people and some cheap
popularity but actually it is not going to serve
any useful purpose.

This is not merely with educati alone. Take
the Bhore Committee's Report with regard to
medical facilities. We have not been able to
do anything at all, again because of the ques-
tion of funds. We have got to implement
many plans. We want Five Year Plans to be
got through; we want to have heavy
industries; we want to have cottage industries;
we want railways; we want roads; we want
education. We want so many things. After all,
it is a question of priorities. There are no
unlimited funds. We have only limited funds
and out of that limited capacity you must see
how much can be spared for this
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purpose. Education is undoubtedly-important
and we must provide some funds for it. Unless
we can say where the money is going to come
from, the problem cannot be tackled. This
Commission is not going to supply us with all
the funds necessary. The Taxation Enquiry
Commission's Report has said that the way to
get money is by levying taxes. It is for the
Government to take courage in their hands and
tax the people. But remember, you will have to
face the electorate when the election comes.
So, Sir, with all the sympathy that I have for
the compulsory primary education to be made
universal in this country as quickly as possible,
1 humbly beg to submit that no useful purpose
will be served by the appointment of a
Commission by the Central Government
because you will be putting the Central
Government in a very embarrassing and
awkward position. Because, supposing this
Commission makes some recommendation and
the State Governments have some objection to
it, you will be putting all these Governments in
a false position, as if to say that you want the
spread of education but they do not want it.
With these remarks I submit that the hon. the
mover will be well advised to withdraw his
Resolution.

Commission an

SHrl H. C. DASAPPA: Mr. Deputy
Chairman, I feel happy in having to rise after
the speech of my friend Mr. Bisht. His speech
almost reminded me of the great Ma-bap
Governmental Ministers of the pre-freedom
days. During the British rule they advanced
these very theories, which my friend Mr. Bisht
has advanced today, when great patriots like
the late Gopala Krishna Gokhale made
eloquent plea on behalf of the ignorant and
illiterate people of the land. Sir, the question
of finance was raised even then but it used to

be accompanied by tons and tons of
sympathy.

SHrr J. S. BISHT: The hon. Member
has been a Finance Minister. I hope
he will enlighten us as to how to
finance this
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SHRI H. C. DASAPPA: 1 am sorrj the time
before me is extremely limited.

Primary Education

Sir, I expected my friend Mr. Bisht who is
an able lawyer to have applied his mind a
little better to the Constitution of India. Sir,
item on Inquiries is in the Concurrent List and
it is one very valuable contribution and help
which the Centre should render to the States
and a help which they should warmly
welcome. It is a question of undertaking an
enquiry on behalf of the whole country and
that, Sir, is item 45 in the Concurrent List. I
suppose that article is sufficient answer to Mr.
Bisht that this Resolution is perfectly in order.
That is enough to dispose of my friend, Mr.
Bisht.

4 p.M.

Then, Sir, I would
word about the hon.
Seeta  Parmanand. [
one lady Member,
vati  Lakhanpal = who
course, demolished most
ments. She followed a
ment like my friend, Mr.
said, why should we appoint
mission, what is the use of it.
are so many other important
to attend to and she almost
this as a very inconsequential affair.
That was the greatest surprise to me.
I am not worried if a friend like Mr
Bisht adopts a cavalier attitude to this,
but a mother and a lady should take
that attitude surprised me.........c.c.c......

like to say a
lady Member Dr.
am glad that
Shrimati  Chandra-
followed,  of
of her argu
similar  argu
Bisht anc
a Com
There
things
treated

DRr. R. P. DUBE (Madhya Pradesh); She is
not a mother.

SHrRI H. C. DASAPPA: 1 used it in
the general sense. The reason is this.
We talk of succession; we talk of

marriages: we  want  Hindu  Code
reform. And all for what purpose? To
sece that we can build up a fine
posterity. How is she going to handle
this posterity? By neglecting...............

DrR. RAGHUBIR SINH: It is not her
worry.
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SHRI H. C. DASAPPA....... and think
ing about so many things. This to me
seems to be an extraordinary attitude
and I for my life would never under
stand the position which some hon.
Members have taken with regard to
this Resolution.

Then, Sir, I would like to deal with
some of the specific points, but I am only
sorry that there is not enough time. My
friend, Mr. Bisht hails, I think, from
Naini Tal, northern part of U.P.....

SHRI J. S. BISHT: I thought you had
disposed me off!

SHRI H. C. DASAPPA: I have dis
posed of one or two points and I am
trying to take some other point. I am
surprised—here is the census about
education and curiously enough of
these six zones: West India, South
India, East India, North West India,
Central India and North India—North
India has the least amount of literacy,
10-8. This is 1951 census, West India
and South India have the highest,
about 23-8 and 22-§...........

SHRI J. S. BISHT: I may inform
him ....

SHRI H. C. DASAPPA: I can very
well understand with such enthusias
tic and public citizens like Mr.

MR. DEPUTY CHAIRMAN: Order,
order.

SHrRt H C. DASAPPA........ literacy
has attained the magnificent level of
10-8—being the lowest in India. Let
us not tinker with this question.............

SHRI J. S. BISHT: I may correct him
that in Kumaon it is the highest. He is
taking the whole of U.P. together.

SHRI H. C. DASAPPA: I am only
taking the whole of U.P.—India, that Is
Bharat, that is U.P.

Sir, then there are certain things which
do necessitate a more serious aDproach
to this problem, apart from
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the number of things which I have
already referred to. I do not want to
repeat them. Take the question of literacy
in the country—the urban and the rural,
the agricultural and the non-agricultural. I
will give you onlv one instance to show
how the things differ so widely and we
must go into the root causes of these, and
see that this kind of inequality does not
exist in the land. It is extremely unfair, I
think. For instance, the agricultural
classes have a percentage of literacy of
12-1; while the non-agricultural classes
have 29. I think that is a very unfair
position. I want to know whether my
friend, Mr. Bisht, is going to justify it on
the plea that we are helpless. If that is all
the counsel, that he can give to the
country, I think we would do well to
resign and make room for people who
will be able to handle this affair.

Dr. Shrimati Seeta Parmanand said that
the Secondary Education Commission
had already dealt with this question. I
happen for the moment to have the
various  recommendations of  the
Secondary Education Commission and
they are about the main ones which are
enumerated here in this Book "India,
1955". 1 do not find anything about
primary education. What is this kind of
misleading I should say—to use the
mildest term—the House that the
Secondary Education Commission has
dealt with this? There is no such thing as
that.

Then, Sir, there are other problems. I
wanted to refer in particular to what my
friend, Prof. Malkani, said. He has
anticipated it. and that is with reference
to the most important question, namely,
that Hindi must become the real Rashtra
Bhasha of this country and it must
become the State language, the official
language, within fifteen vears as laid
down in the Constitution. How are we
going to beat achieve that result? I have
had talks with great education m experts
who are advising my friend, Dr. Shrimali.
I have had very instructive talks with
some- of them and I have gatnered
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this: that it is wrong, educationally 1
speaking, psychologically speaking, for
children to be taught a language the
meaning of words in which they do | not
readily understand. I say having i regard to
the experience in India, if there is any time
when a language I can be most easily
learnt, it is when a child is young. I am not
exaggerating it. I think you can easily ask a
child to learn three or four languages at a
time when it is very young. But you try the
same joke with some of us here. It will be a
very difficult thing. I am at the head of a
Hindi institution. Each time I went to jail, I
would start with a primer and end with
that. So, it is an ordinary psychological
truth that a child can more easily pick up
these languages than when it becomes an
adult. This is a question on which we
would like to have a direction from the
Commission.
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So, also, with regard to the cost, 1 will
only lay this proposition before the
House. My friends were talking of basic
education; pre-basic education; post-basic
education, and all kinds and varieties, and
my friend. Prof. Malkani, pointed out the
confusion prevailing. I suppose we had
that  confusion  becoming  worse
confounded. The main consideration
should be as to whether we are justified in
talking about the nature of education
when millions and crores in our land have
no education whatever. I say it is a crime
that we are committing to postpone the
day when we can make the people
literate—howsoever it may be. Out of 36
crores of people there are, I think, six
crores of literates. And what kind of
literates? Out of six crores literates, five
crores are hardly able to read and write.
And with this state of affairs, are we
going to nuv this democracy? We
seriously suggest that we must make some
further experiments. As I said, it does not
matter so much whether we have these
other special institutions or not. First, let
them learn at least the three 'R's. Now
everybody is being taxed, and everybody
is filling the coffers of the State. I ask: Is
there any justification in preventing a
child from
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having education, when the family is
paying tax to the coffers of the State? I
say, it is an untenable, an immoral and an
irrational position. As I said, it is the
biggest crime. Sir, it all depends upon the
attitude that we take. There are countries
where the education department is held
by the most important Minister in the
land. Well, my friend, Mr. Govinda
Reddy, described it as Cinderella, more
or less. That is very unfair. Sir, recently I
had been to Turkey, and Turkey, today, is
one of the most powerful nations. And
what did Kamal Pasha do in addition to
making his nation strong, that nation of
soldiers? The first thing that he did was
that he started teaching alphabets to the
children. He changed the whole script. He
started the teaching himself along with
his own colleagues.
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Therefore I say that it is up to us to put
this tempo into the whole movement for
mass education and see that democracy is
not endangered by the people who do not
know what democracy means. Well, Sir,
I do not think I should take more time. I
think I have convinced my friends, Mr.
Bisht and Dr. Shrimati Seeta Parmanand.
But I will say one thing more and finish

I have got my own doubts. Judging
from the way in which the Ministry is
going on, I doubt very much whether it
means any serious business with regard to
tni» nutter. | am afraid the Government
may not favour the acceptance of this
Resolution. It means a great obligation; it
means a great deal more of sympathy, and
a great deal more of pumping in money to
the States. There is no doubt about that. I
think it is the States that must implement
the programme. I am afraid, the Ministry
has not got the same tempo as some of us
have, and Dr. Shrimali said that there are
many difficulties coming in our way, and
all that. My friend, Mr. Bisht, said that
Mr. Vaidya would do well te withdraw
the Resolution. Well, it does not matter
whether my friend.
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[SW H. C. Dasappa.] Mr. Vaidya,
withdraws the Resolution, or whether he
is going to press it. But the world at large
is going to judge the Central Government
today by the amount of interest that they
are going to take in this vital question of
introducing literacy in every nook and
corner of India.

MR. DEPUTY CHAIRMAN: Mrs.
Savitry Nigam.

SHR1 KAILASH BIHARI LALL
(Bihar): Sir, I have not sent my name. I
may say a few words, if you permit me.

MR. DEPUTY CHAIRMAN: 1 have
already called upon Mrs. Nigam. There
are two more speaKers who have given
their names earlier.
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SHRI H. P. SAKSKNA: Sir, if [ were to play
to the gallery, 1 would also say that I

- recommend the formation of a Commission for

g awdt, IER @ A § oTEEr i

primary education. I express my sympathy
with my hon. friend, Mr. Bisht, who was
subjected to an unnecessary persecution at the
hands of some hon. Members—persecution of
which he was made a victim. I quite
understand it. But I have not yet been able to
understand what moral, legal or constitutional
right the hon. lady Mrs. Savitry Devi Nigam
has got to speak on a subject like Education
and to say that my friend, Mr. Bisht was
wrong. This is a place, Sir, —the House of
Parliament—where anybody can speak on any
subject wnether he knows even the A.B.C. of
the subject or not. What experience has she got
of teaching, excepting that of having taught
her own children in her own home?

SHRIMATI SAVITE\ DEVI NIGAM. I pity
your ignorance.

SHRI H. P. SAKSENA: That is all There is
no other experience of education.

MR. DEPUTY CHAIRMAN: Mr. Saksena,
no personal attacks.

SHRIMATI SAVITRY DEVI
Shame, shame.

SHRI H. P. SAKSENA: 1 wanted to know
of her experience, Sir.  1beg

NIGAM:
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of you not to misunderstand me, because I
simply wanted to make a query. That is all.

Now, Sir, so far as the illiteracy ot our
country is concerned it is stupendous and it is
a matter of shame that one of the greatest
countries on earth should have such an
alarming scale of illiteracy in it. I do not know
of any other country—any civilized country
on the face of the earth—which has got such a
huge amount of illiteracy in its population as
India has. The only thing that has got to be
done is to remove this illiteracy. That is the
first and foremost thing. As my hon friend,
Mr. Bisht said, it is a thousand times better to
have schools with one teacher only than to
wait for three teachers to be appointed and
meanwhile, to give no education with the help
of one-teacher schools in our country- Now, as
I understand it, Education is in the Concurrent
List and it is the primary and necessary duty
of the States to give education to their people.
Happily enough, I come from a State which is
self-contained and very progressive in the
matter of education also like so many other
departments. Therefore, I am not in a hurry so
far as the spread of education is concerned. It
is only seven or eight years since we became
free and we have to put Education las the first
and foremost necessity for our development.
The Five Year Plan is there and we hope to
achieve very great things through the agency
of that Plan. But then to hustle up things and
to bring forward resolutions which take us
nowhere is, to my mind, most un-national.

Let us bestow some thought upon the
proble«i and try to look at it from a national
approach. I say we can very easily make use
of these Panchayat Ghars that have been
established all over the country, make them
the school-buildings and select a few
educated, half-educated, partially-educated
people living in those very villages and give
the facility of imparting education to people.
In this
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way, instead of waiting for a huge sum of
money to fall from Heaven when we shall be
able to start schools for the education of the
entire population, we can make a very good
beginning in that respect.

Primary Education

Now, a lot of things have been said about
the inadequacy of funds and about the amount
of salaries that we are giving to the teachers.
But nobody has ever made a single remark as
to the stuff that we have necessarily to employ
for teaching purposes. The stuff is very very
bad. They are the spoilers of the young
children, not their educators and those who
will give us boys' and girls who- will form our
future society. It is not only the money that is
paid to a teacher that makes him a good
teacher. What siuff he Is made of, what
qualifications he has got, what is the standard
of his efficiency—these things have got to be
taken into consideration.

Now, Sir, one thing is that 1 am in great
personal attachment with the Ministry of
Education and the Head of the Ministry of
Education. I don't, think it is wise and proper
for us to be saddling the Ministry of
Education with additional burdens. It is
already over-busy and over-worked. Therefore
no additional burden by the appointment of
any Commission or whatsoever should be put
on it and to expect any guidance from the
Centre is to hope for the moon. There is no
need for asking anything to be done by the
Central Government. It is all very well,
exalted in its glorified position and doing the
things that that Ministry thinks ought to be
done for the country. With this hope all our
aspirations and all our expectations are being
fulfilled, will be fulfilled and therefore there
should be no worry about it.

MR. DEPUTY CHAIRMAN: Your five
minutes are over.

SHRI H. P. SAKSENA: Sir, I beg leave of
you and request you that the country
should not  spend its
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[Shri H. P. Saksena.] energies and money
on these Commissions which lead us
nowhere.

Dr. K. L. SHRIMALL Mr. Deputy
Chairman, in the first place I must thank the
hon. Members who have participated in this
debate and have made very valuable
suggestions. If we were to enumerate the evils
of the present system of education and its
defects, we could go on ad infinitum- The
Government of India and the State
Governments are fully aware of the evils of
the present system. We must remember that
this is a legacy of the past and educational
systems are not transformed over-night. It is a
colossal task and will require years before we
can really reconstruct the whole system. So,
though I am in general agreement with many
remarks which have been made with regard to
the present system of education, I am afraid I
cannot accept the Resolution which has been
moved by my hon. friend Shri Vaidya.

Sir, with regard to the pattern of education,
through the various Committees, Conferences
and the meetings of the Central Advisory
Board of the Government of India, we have
come to a decision and the decision is that
basic education will be the pattern of national
education.

MR. DEPUTY CHAIRMAN: The
Resolution, as it is worded, does not deal with
the pattern at all.

Dr.K. L. SHRIMALI: It says:

"This House is of opinion that
Government should appoint a Com
mission immediately to examine the

kind of primary education..............

I thought when the hon. mover is
referring to the kind of primary edu
cation ......

MRr. DEPUTY CHAIRMAN: It says
"kind  of  primary  education  that
obtains in the country"—that is at
present—and the effective portion is
"and to recommend suitable measures

"

'with a view to making it available................

[ RAJYA SABHA ]
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It refers to the kind of education that now
obtains in the country. There is no question of
improvement on it. The Resolution is very
unhappily worded. I don't think that is the
object of Mr. Vaidya.

Dr. K. L. SHRIMALI: The Resolu
tion, 1 thought, was very unhappily
worded. I thought it also referred to

the kind of pattern...............

MR. DEPUTY CHAIRMAN: He wants the
Commission to suggest suitable measures to
spread the same system of education—that is
not his object.

Dr. K. L. SHRIMALI: Yes, that was not his
purpose. It was the intention of the mover that
the Commission would examine the kind of
primary education that exists in the country
and would suggest suitable measures for its
reconstruction. That I think was the purpose
of the Resolution.

There has been a lot of discussion on
basic education. 1 think we have al
ready told several times in this House
and 1 might repeat here again that as
regards the pattern of education is
concerned at the primary stage, the

Central Advisory Board of the Gov
ernment of India, where all the State
Governments are represented, have
agreed that basic education will be
the pattern of national education. The
only hurdle which the Government of
India have to face in implementing
the scheme of basic education and in
making up free and compulsory is

lack of adequate funds. I do not agree

with Members when they say that we
have made no progress in the expan
sion of basic education. Figures have
been quoted by Members and [ need
not repeat them. If you only look
at them you will find that there has
been considerable puogress in  thp

expansion of basic education. We are
not satisfied with the progress made
and if we had more funds available,
we would like to utilize them for the
purpose of expansion. ,
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SHRI BHUPESH GUPTA: Is it then the
contention of the Government that the
expansion of education at the primary
level is not possible because of lack of
funds?

Dr. K. L. SHRIMALI: Yes, that is the
greatest hurdle. The lack of adequate
funds is the greatest hurdle in the
implementation of the Directive of the
Constitution. Our new democracy at
present is confronted on the one hand
with the pressure for expansion.
Democracy cannot succeed nnless we can
bring all the school-going children to the
educational institutions and give them
free education. During recent years, there
has been a great consciousness among our
people and there is a demand for
education. People have awakened to the
need of education and the Government,
with their limited capacity, are meeting
this pressure, pressure of expansion, but
at the same time if our democracy is to
succeed, we must also improve the
quality of education So at the present
moment we are confronted with this great
problem. On the one hand, there is the
problem of expansion of education—
there is a great desire on the part of the
people to have more educational
institutions —and rightly—and on the
other hand we feel that unless we also
improve the quality of education we shall
not raise the quality of our citizens. These
are the two great pressures at present on
the Government and a democratic society
like ours, having accepted the great ideal
of socialistic pattern, must simultaneously
meet both these demands. On the one
hand we must continuously improve the
quality of education, and on the other
hand we must go on expanding education
so that we make it accessible to every
child in the country.

I shall not deal with all the points that
have been raised during the course of the
debate. But there is one point to which I
think I should refer and that is with
regard to the salary of the teachers. Sir,
unfortunately in our country, the teacher
has occupied 3 very low position. In
ancient India
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the teacher was adored. He was held
in high esteem, he was respected but
during the recent past, when we were
governed by a foreign power, un
fortunately the status of the teacher
was considerably lowered. He not only
lost his prestige, but also his economic
status. 1 entirely agree with hon.
Members that unless we improve the
scales of pay of our teachers, we shall
not improve the quality of education.
We cannot give first-rate education by
keeping discontented teachers who
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PROF. G. RANG A (Andhra): I hope
my hon. friend will dissociate himself
and the Government from the two
unfortunate expressions about teachers —
"contemptible" and "spoilers of children"
which were used here?

Dr. K. L. SHRIMALI: It is there
fore absolutely necessary.........

SHRI BHUPESH GUPTA: They axe a
fine set of people.

Dr. K. L. SHRIMALI: It is, therefore,
absolutely necessary that we must
improve the quality of teachers. Of
course, the teachers are working under
very difficult conditions and in spite of
that, they are doing a good job.

SHRI BHUPESH GUPTA: Since the
hon. Minister is on that point and he
appreciates it, may I ask him what steps
Government contemplate taking, with a
view to increase the salaries and the
earnings of these teachers?

Dr. K. L. SHRIMALI: The Govern-
ment of India are very keen to see that the
salaries of teachers, their scales of pay
are raised. Recently we have started with

university education and we have
increased the scales and made some
contributions to the wuniversities to

increase the scales of teachers. As I said,
if more funds are available in the next
Five Year Plan —and we are trying for
it—we hope that the scales of pay of
teachers at the primary stage and the
secondary stage will also be improved.
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SHRI D. NARAYAN (Bombay): So
you have started with the highly paid
people.

Dr. K. L. SHRIMALLI: Sir,  the

reason for that is that the whole
educational  system is interlinked.
Unless you have better university
teachers, you will not get good

teachers m the secondary schools and
unless you have better secondary
schools you will not get good teachers
for the primary schools.  So it is not
possible to isolate one stage from the
other. The Government of India and
also the State Governments are, with
in their limited resources, trying to
tackle this colossal  problem. But,
ultimately, Sir, the question is whether
we  shall have adequate  funds to
improve the educational system and
to expand it at the same time. If we
look at the figures, we will find that
we have 4- 5 crores of children between
the ages of six and eleven and 2'4
crores of children between the ages
of eleven and fourteen. Their total
will be about 6-9 crores or approxi
mately 7 crores of children. If we
spend on an average Rs. 20 per child,
we  would require  approximately
Rs. 150 crores per year. Is the coun
try prepared to spend this much
amount at this stage? We have also
to remember that we have at the
same time to spend some money on
secondary education and also on uni
versity  education. We cannot starve
them.  This is the hard fact which
the country must face. Are we pre
pared to pay more taxes? Are we
prepared to make some sacrifices our
selves? If we are prepared to make
sacrifices, if we are prepared to pay
more taxes, we can introduce com
pulsory free education tomorrow.  But
I am alraid the resources of the coun

Surr BHUPESH GUPTA: It is most
unfortunate that the hon. Minister should
be posing this question of raising more
taxes, for money can be found from other
sources.

MR. DEPUTY CHAIRMAN: Please 40
not disturb.
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DRr. K. L. SHRIMALI: In the First and
in the Second Five Year Plan the aim has
been to develop the natural resources of
the country and every effort is being
made by the Government to exploit all
the possible resources. We cannot
consider education in isolation. We have
to link up education with the general
economic and social structure. As our
economy develops and as we have more
resources available for education, we
shall expand and improve the quality of
education.

Sir, I shall just quote a few figures
to show that in spite of these limited
resources, the State Governments and
the Central Government have mace
some progress. | am not satisfied
myself ana I do not say that anybody
in the country, in the Government oi
outside the Government, can be satis
fied with the progress that we have
made. But we cannot ignore the fact
that during the last five or six years
of our independence, we have worked
under extremely difficult conditions.
My hon. friend Dr. Raghubir Sinh
referred to conditions in England at
the time of the war. Here there has
been no war, but the country had to
face various difficult problems in order
to maintain and stabilise the new
democracy and therefore.........

(Interruption from Dr. RaOhubtr Sinh).

Sir, I did not interrupt the hon. Member
when he was speaking and I may please
be given an occasion to explain my point.

MR. DEPUTY CHAIRMAN: Order,
order.

DRr. K. L. SHRIMALI: If he wants to
speak, I am prepared to yield.

PROF. G. RANG A: No, not necessary,
you go ahead.

DRr. K. L. SHRIMALLI: Sir, the country had
to struggle  against heavy difficulties and
in spite of these difficulties, we have made
some progress. ' Let us look at the figures.
Idonotl know wherefrom my hon. friend
here I got his figures for U-P. for as far as
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my information goes, the progress has been
satisfactory all over the country. I do not
know from where my hon. friend was quoting.
The number of primary schools in 1947-48
was 1,40,794. In 1952-53 it was 2,21,082.
Enrolments in primary schools was
1,10,68,273 and in 1952-53 it was
1,92,96,840. The expenditure on primary
schools in 1947-48 was Rs. 18,90,05,064. In
1952-53 it was Rs. 43,70,89,002. Anybody
who studies these figures would admit that
there has been some progress.
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With regard to the amendment which was
moved by my hon. friend Shri Sarwate, I
would like to say one or two words. There is
no denying the fact that pre-school education
is important. The pre-school period is the most
impressionable period for the formation of
character. I do not in any way wish to
underrate or minimise the value of education
at the pre-school stage and if the country had
resources we would like to have more of
nursery schools. In fact, we have already been
giving some grants to the State Governments
to introduce a few nursery schools. In the first
Five Year Plan period, Government gave
grants to the State Governments for the
development of pre-school education; the
grants are paid on a matching basis, the Centre
bearing 66 per cent, of the non-recurring ex-
penditure and also a share of the recurring
expenditure on a sliding scale. During 1954-
55, the States of West Bengal, Punjab, Coorg,
Travancore-Cochin, Rajasthan, Bihar and
Assam were sanctioned total Central grants
amounting to about Rs. P48 lakhs. This is not
a very big amount but the Central Government
do realise the value and importance of pre-
school education. They have already formed a
National Committee on Early Childhood
Education and this Committee has made
certain valuable recommendations.
Government are already trying to implement
those recommendations.

In the end, I would like to say one word
with regard to the work that

[ 2 SEP. 1955 ]

Primary Education 1840

has been done by the Education Ministry. We
can never be satisfied with education. A
country has a right to ask for more and better
education and a democracy which is
continuously developing—a democracy like
ours— must continue to have a dynamic
system of education. We cannot be satisfied
with static things and 1 agree with hon.
Members that we must move very rapidly
towards the expansion of education and the
improvement of education.

Having accepted the basic education as the
pattern of national education, the Government
of India have adopteu several measures for the
improvement of basic education. We have
now, in most of the States, a pilot project
where experiments are being conducted for
the improvement of techniques and methods
of basic education. Some people have raised
the objection that basic education is probably
an expensive education. Good education is
expensive; we cannot give good education and
at the same time make it cheap. If we want to
have good education, then we must have
better equipmem, better buildings and better
teachers. When people say that basic
education is an expensive education, I shall
reply to them that if the country wants to have
a better type of education, then it must be
prepared to pay more for education.

It was also said that there was a lot of
confusion. My hon. friend Mr. Malkani said
that there was confusion; there is no confusion
in my mind and there is no confusion in the
mind of the Government of India with regard
to the type of education that we want. We are
quite clear about our goal and about our
objectives. We have only to find the means
and resources to realise our objectives. Our
objective is to develop a sound system of
basic education which might prepare citizens
for our new democratic society. We want to
have a dynamic system; there cannot be any
rigidity even in basic education. The broad
outline of national education must be there
in every country but
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[Dr. K. L. Shrimali.] in a democratic
society there can be no rigidity. There
must be diversity from place to place.
You cannot have one uniform system all
over the country; the environments differ,
the circumstances differ, the local condi-
tions differ and if we wish to give
education and at the same time relate it to
life, then, Sir, education must differ as
conditions differ. Of course, there must
be a general national framework and that
has been laid down by the Father of the
Nation and the country has accepted it
and Government have accepted it.

Commission on

PrROF. N. R. MALKANI: Please do not
misquote him.

Dr. K. L. SHRIMALI: I was, in my
own humble way, trying to interpret what
Gandhiji had said. I do not think even he
has said that the final word has been said
about basic education. Gandhiii himself
was a seeker after truth and he wanted to
make his whole life an experiment with
truth. He never laid down a rigid system.
Before the country can evolve a national
system, a lot of experimentation must be
done and that process is going on now.

In view of what I have said, I hope my
hon. friend Mr. Vaidya will withdraw
the Resolution.

SHRI BHUPESH GUPTA: I want to
ask one question, Sir.

MR. DEPUTY CHAIRMAN: No more
questions; there is no time.

SHRI KANHAIYALAL D. VAIDYA:
What about the Constitution? The hon.
Minister said nothing about it.

MR. DEPUTY CHAIRMAN: Leave
alone the Constitution. What about the
Resolution?

st we AT qio ¥ (W WwE) -

g Mo at A w5y ft T
T 1 #ae 5t Tare At @ & ey gl
Fogresond ?

[ RAJYA SABHA ]
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MR. DEPUTY CHAIRMAN: If you
are withdrawing the Resolution, you need
not make a speech but if you are pressing
the Resolution then you will have to
make a speech.

SHRI KANHAIYALAL D. VAIDYA,;
T have to reply.

SHrI BHUPESH GUPTA: Let the hon.
Member reply; then, if he likes, he can
withdraw the Resolution.

oft oo wfo  ®Ar ;. STEANTS
watga, W areat @t arw aA oate s
Veate o diwgarer @ Paame o amrd o
& Tuw FEd gF 9 Fer @ T8 gHW
T to Pourer @ ol oo agr wd
Tardardl W@ avER & FW § | gvEn
A et wieaar ame & Pe o T
F | onft Aerer w54 ot 4 wer P e
TG T OGN U AW F W g9 g wre
w2 A IR T a8 qe g A
TH WU A ¢ 0% A A s @ tad
TEd FF A W ovE ¥ 4 1w & w4
P oft Porer & moger F @ amreaE &
Yo @t & afagar 1 3% @er
Fyr  WW 9w W ogm o
Perarr =t arr =1 & arw e ww 1 o
7 7 Frel T2 wAETAOE @ 21 Tow
ger v8 & ot g9st avd qr £ BT A
wrrd & aft & ot P ar whaer get o
gad & oW T o 9 g & gt
72 & oot Yotwe won 7w araw o
weer § af? afs qewn T awrer ot
fond af wer ot ¥ T o
nivtentaat o ew foterwr w a4
o Prem = Ped o Tww wen oz
falera a1 am S wes Pad o
aT gyt &7 qgT A g ) TwE anr
A {YER F qEA T Taant @t rad
7d o amm wve §© PF grer rw Mg
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# gtaw ol & o o 2w &9
tieterfe & #° g0 weamw &t amt o
T T S |

MR. DEPUTY CHAIRMAN: Has he the

leave of the House to withdraw the
Resolution?

(Wo hon. Member dissented.)

The Resolution was, by leave of the House,
withdrawn.

RESOLUTION RE RESTRICTION
ON PRODUCTION OF CLOTH BY
MILLS

SHrRT KISHEN CHAND (Hyderabad): Mr.
Deputy Chairman, I beg to move:

"That this House, having taken into
consideration the recommendations of the
Textile Enquiry Com-
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mute, is of opinion that production of cloth
by mills should be limited to 5,000 million
yards per year and that after the year 1955-
56 all additional production should be by
the handloom sector."
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In 1952, Government appointed a Textile
Enquiry Committee. That Committee worked
for nearly two years and submitted its Report
in September 1954. Shri N. Kanungo who is
now a Minister was the Chairman of that
Committee.

MRr. DEPUTY CHAIRMAN: You can
continue on the next non-official day.

The House stands adjourrd till 11 A.M. on
Monday, the 5th.

The House then adjournec. at five
of the clock till eleven of the clock
on Monday, the S5th September
1955.



